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SHORT DURATION DISCUSSION
UNDER RULE 176 RE DROUGHT

SITUATION IN THE COUNTRY

THE  VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) ): Now we take
the one-hour discussion about the
drought situation and consequent famine
conditions in certain parts of Mysore,
Andhra Pradesh, etc. I have got a
very long list. So what I propose is
to give ten minutes to the three movers
each and then five minutes to others.
Mr. Mulka Govinda Reddy.

AN. HON. MEMBER : Five minutes
only.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : I have got a list
of 16 names. I do not know how long
the House would like to sit. One hour
discussion can be stretched at the most

to 1% hours, Beyond that it will not
be proper.
SHRI SUNDAR SINGH

BHANDARI (Rajasthan) : The

sense
of the House may be taken.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Yes. Let us start.
Mr. Govinda Reddy.

SHRI MULKA GOVINDA REDDY:
(Mysore) : Mr. Vice-Chairman, Sir,
with your permission I rise to raise a
discussion on the drought situation and
consequent famine conditions prevailing
in certain parts of Mysore, Andhra
Pradesh, Rajasthan, Assam, Bihar,
Orissa and Uttar Pradesh. Mr. Vice-
Chairman, we have spent more than
Rs. 20,000 during the last three Five-
Year Plans, and after 22 years of
independence we are faced with the
question of famine almost every year in
some parts of the country or the other.
On the other hand, we are faced with
devastating floods damaging crores of
rupees worth of crops and other por-
perties. This is a very sad commen-
tary on the performance of the Con-
gress Government which has been in
office for such a long time. Yet, some-
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times the Government will come forward
and say, “What can Wwe do if the
rains fail?” That is exactly the reason
why the Planning Commission was
asked to prepare a plan to control
floods and to prevent the recurrence of
famine. I am sorry to say that the
Government has not bestowed its
thought on this very important question
of increasing food production in this
country.

We have spent nearly Rs. 2,000
crores in importing foodgrains from
other countries and still our Food
Minister goes about with a begging bowl
for wheat, rice, etc. 1f proper attention
was paid to the agricultural aspect of
our economy, this should not have
arisen.

€

Mr. Vice-Chairman, famine is staring
at us in Mysore, Andhra, Rajasthan,
Assam, Bihar, Orissa and Uttar Pradesh.
The very fact that the Deputy Prime
Minister visited one of the districts
clearly shows the acute conditions that
are prevailing there in that part of
Andhra Pradesh,  Andhra Pradesh,
which was known for producing rice
and spare it for other States in India, is
itself today undergoing a severe state of
famine conditions.

Mr. Vice-Chairman, “The Indian
Express’ of 3rd May says that there
was famine in 12 districts of Rajasthan.
“The Statesman’ of New Delhi of 6th
May talks of 75,000 living on roots in
famine-stricken areas of Assam, So the
situation is very serious. I would like
you to refer to the press note that was
published in the ‘Deccan Herald on
August 5, 1968 under the caption
“Monsoon failure threatens drought in
State”. It says:—

“The behaviour of the South-West
Monsoon so far this year in the
Southern States of Andhra, Kerala,
Madras and Mysore had been erratic
in the extreme.

It lashed Kerala in all its elemen-
tal fury, causing widespread damage
to standing crops and property. but
has failed in the eastern half of
Mysore State and made a belated
appearance in Andhra.

The situation in Mysore is some-
what pitiable and even atarming. The
State, for the fourth year in succes-
sion, is partially in the grip of drought
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following the failure of the

monsoon.”

Here is a statement issued by the Leader
of the Opposition. It was published
in the ‘Deccan Herald® of the 24th
August. It says :—
~ “‘With more than half the State
in the grip of drought, the Govern-
ment’s efforts so far to provide relief
to the affected was like a drop in the
ocean, Opposition Leader S. Sivappa
declared in Bangalore on Friday.’

“Addressing a news conference,

Mr. Sivappa also charged that even
the totally inadequate relief steps
were tinged more with politics than
humane considerations. Unless the

f:ntire issue was treated on a war-foot-
ing, lakhs of people would die of
starvation, he declared.”

“Mr. Sivappa said that if the Gov-
ernment was really serious about
saving the lives of the people, it
would have 1o spend at least Rs. 50
lakhs a day on co-ordinated efforts.

‘While it was for the Government
to find the necessary finances, in his
opinion, employment could be found
for a large number of people if the
canal work on the Hemavathy
Project, completion of the half-laid
railway track in Chitradurga District
and other such schemes were imme-
diately taken up.”

““The problem of scarcity this
year was more acute, Mr, Sivappa
said, ‘because added to it, was the
effect of the three previous years of
drought. Water, fodder, food and
employment had all become big
problems and the rural people had no
money to buy foodgrains even if they
were available.’”

And this is what the Deputy Speaker
of the Mysore Assembly, a Céngress-
man, Mr. D. Manjunath, says—

“Deputy Speaker, D. Manjunath
has urged the Chief Minister imme-
diately to arramge for energising irri-
gation pumpsets in the 5,000 acres of
gardens in Hiriyur Taluk, so that
they could be saved from extinction.”

Here is a report from Channapatna
which says :—

“ ‘Villagers in the taluk were emi-
grating in search of food and work,
and many were eating roots and
shoots’, Messrs B. J, Linge Gowda,
M.P.C.C. General Secretary, and M.
V. Rajasekharan, M. P., said here
recently.” *
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Mr. Vice-Chairman, the ‘Deccan
_He;ald,’ an English daily of Bangalore,
In its editorial of the 27st August, has
this to say ;—

“...After an on-the-spot study of
several villages, they have reported
that irrigation wells have gone dry,
cattle are emaciated, and that the
helpless people are anxiously looking
for_ succour from the Government,
This is only a partial picture of the
more or less gruesome condition
existing in other chronically drought-
hit areas of the State, because of the
fourth successive failure of the mon-
soon. Only last month, an Opposition
M.P, and 'a few former legislators
had apprised the State  Revenue
Minister of similar “conditions in
Tumkur District.  With practically
the same tale heard from the districts
of Bidar, Raichur, Bellary, Kolar,
Chitradurga, Hassan and parts of

ysore, more than half the State is
in the grip of near famine,”

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) ): 1t could have
been better to say what you know
rather than tell the House what others
have said.

SHRI MULKA GOVINDA REEDY:
This is all what I know and to substan-
tiate what I want to say, I quoted these
statement by various leaders,

THE = VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : Please wind up
in two minutes.

SHRI MULKA GOVINDA REDDY:
Mr., Vice-Chairman, out of 19 districts,
15 districts are affected by famine con-
ditions. Though there may not have
been starvation deaths, starvation
deaths are bound to occur if sufficient
efforts are not made to meet the situa-
tion. I, therefore, urge that the Gov-
ernment of India, instead of pleading
its inability to finance the entire reliet
measures, should come forward with a
scheme to finance the relief measures in
Mysore State. The State of Mysore
has asked for Rs. 20 crores for meeting
the situation. The Government of
India has allotted only Rs. 2.63 crores,
out of which only Rs. 1.5 crores has
so far been given to the State of
Mysore. This paltry sum will not be
enough to cope with the sitnation, Even
the study team that was sent by the
Planning Commission said that relief
measures could not be started in  ade-
quate numbers on account of the very
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severe financial situation which (he
State was tacing. Therefore, the State
is not in a position to meet the chal-
lenge, that is now posed before it, all
by itself. The Central Government
should come torward with all the neces-
sary assistance, both ﬁnancial' aqd
technical, to see that the situation is
met and the people are saved from
starvation and death.

Mr. Vice-Chairman, I would like to
suggest the following for the considera-
tion of the House. The Central
Government should make adequate
funds available to the State for under-
taking relief measures of a permanent
and semi-permanent nature. I sugggest
that the Chitaldrug-Royaldrug railway
line, the Hospet-Hariar railway line and
the Tumkur-Mandia railway line should
be taken up so that these works of a
permanent nature provide adequate
relief for the people who suffer from
these famine conditions. Mr. Vice-
Chairman, I would also like to suggest
that the Central Government should
immediately process all the schemes
that are placed before them with regard
to the feeder channels of Vanivilas
Sagar, Nayakanahatti and Ranikeri tapks
and the Hemavathi project. Mr. Vice-
Chairman, digging of wells should be
undertaken. And rigs are badly requir-
ed. The Central Government should
place some rigs at the disposal of the
State Government so that they can
undertake on a planned basis the con-
struction of wells and energisation of
these wells. For lift irrigation . . .

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : That will do.
You have taken 15 minutes.

SHRI MULKA GOVINDA REDDY:
Two minutes more.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : If everybody starts
taking 17 minutes, we cannot finish even
by 8 O’ Clock.

SHRI MULKA GOVINDA REDDY:
Yes, I am finishing. Mr. Vice-
Chairman, the problems that are
facing us are very big. The challenge is
there, but the Government has not rea-
lised the dimensions of the challenge.
Therefore, the Government should see
that a Famine Development Authority
is constituted to solve the problems re-
garding the famine conditions that are
occurring in parts of Mysore, in parts
of Andhra Pradesh, in parts of Madras
and in parts of Maharashtra so that a
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permanent solution for this chronic
problem could be found. Thank vyou.
1 have taken only 12 minutes.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : No, you have
taken 15 munutes.

SHRIMATI YASHODA REDDY

{Andhra Pradesh) : Mr. Vice-Chair-
man, Sir, I rise to place before the
House the problems regarding the

famine conditions that we are facing in
Andhra Pradesh. I know that these
conditions exist in other parts of India
also, but I would Tike to confine myself
exclusively to my state of Andhra
Pradesh because of the iimited time at
my disposal, Andhra Pradesh had
earned the name Annapurna for Indla,
but may I say in Hindi q#{qwﬁ FHTH

AT AT FHT Y TE 31T |

To-day in the land of Annapurna,
there is not only shortage of food, but
there is shortage of drinking water also.
When one thinks of Andhra Pradesh,
immediately one thinks of the Krishna-
Godavari delta. But people forget that
there are areas of chronic deficit like
Rayalseema and othey districts in Telen-
gana, Mehaboobnagar and Nalgonda.
Even in 1961, the survey made by
the Government of India said that 60
per cent of the total famine area in the
country was in Andhra Pradesh, and
70 per cent of the famine-affected popu-
lation was in Andhra Pradesh. And I
would also like to place it before the
House and the Governmnent that all the
20 districts of Andhra Pradesh are to-
day affected by famine. Out of the
180 taluks, 171 taluks are affected.
And 17,340 villages in Andhra Pradesh
are in the grip of famine and scarcity
of drinking water. The rainfall has
gone down by 43 per cent in the Andhra
area., And what is the result? The
production of dry crops this year is
estimated to fall by not less than 30 per
cent. And the production of non-food
crops has also fallen by 35 per cent.
What has happend in the wet area?
Against 63.55 Iakh acres to be trans-
planted, we have transplanted so far
only in 21.81 lakh acres. This, too,
has been done only with a sprinkling
of water. And if there is no rain,
everything will be lost. That means,
instead of getting 33.85 lakh tons of
rice, we will be getting only 11 lakh
tons. That, in lay man’s language,
means, that 70 per cent of the total
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production in Andhra Pradesh will be
lost because of this famine, The gross
value ot the loss is estimated to be about
Rs. 500 crores as far as food production
is concerned. This is what has happen-
ed as far as the production side is
concerned.

Then I would like to place before
the House the number of agricultural
labourers who are out of jobs. Nearly
150 lakh agricultural labourers are out
of work... (Interruption) 1 do not
want to bring in politics here, Whoever
is responsible should be blamed. So
work has to be provided to these people.
(Interruption) Now, since production
has fallen, we have to buy milo, jowar,
etc., from the other States and the
Government of Andhra Pradesh has to
subsidise them. So in every field,
money is needed.

Now, the next important thing, after
food production, is the question of
drinking water, After 20 years of inde-
pendence, we are not able to give food,
we are not able to give employment
and we are not able to give even
drinking water. The most precious gift
of nature has become very dear to us
because it is denied to us. I may place
before the Government of India that
there is a great need of rigs in Andhra
Pradesh. In Rayalaseema and in the
Deccan Plateau—as my friend has said
about Mysore—if we go down tp a
depth of about 120 feet or 150 feet
there is plenty of underground water
available. We have experimented this
in the district of Anantapur and it has
been highly successful, To-day if ade-
quate number of rigs are made availa-
ble, we can bring about a Teévolution and
supply enough water to the people. You
can transport food; you can transport
anything; but how much water can you
transport ? I have been getting letters
and telegrams about the condition

there, Women and children are em-
ployed to bring water. It has even
affected the growth of hair on their

heads because day after day, morning
and night they are carrying water. It
is no laughing matter. It is a result of
hard work. Day and night they have
to bring water from a long distance for

drinking or cooking purposes. It is a
choice between the children and the
adults,

So, this is the State of affairs. If we

are not able to get water even at this
stage, I think it will be a very sad
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commentary on the authorities, whoever
may be responsible for it. Sir, when-
ever there is famine or flood, as was
pointed out, we immediately rush mea-
sures at that time. But my experience
and the experience of every Government
has been that whatever money is sent
at that time—it may be some crores of
rupees or more—in trying to give relief
either in famine or in flood areas, that
money becomes a wasteful expenditure,
because it is only a short-term measure.
As has been rightly pointed out by my
friend, Shri Mulka Govinda Reddy,
some permanent measures for the flood
and famine areas or for the chronic
drought areas have to be taken. And 1
appeal to the Government of India that
at least in the Fourth Plan there should
be some complete and co-ordinated
scheme for this purpose. May be the
whole thing may not be done.in one
Plan; it may stretch to two or three
Plans but some permanent measures for
eradicating this shortage of water and
for looking after the flood areas of the
country are very necessary. Even after
20 years of independence if we just
believe in these short-term methods, 1
can only say that they will never solve
the problem. May be that it is a sort
of momentary relief but certainly it has
proved to be a wasteful expenditure—
expenditure on short-term measures. So
you will have to take long-term mea-
sures for the flood and famine areas. It
is high time that at least in the Fourth
Plan you should have a sort of perma-
nent famine and flood relief schemes.

Sir, as far as immediate measures are
concerned, drinking water has got to be
provided to the people immediately. I
have been told, there are a number of
rigs available, Last time when there
was a famine in Bihar, rigs were col-
lected from various sources, from the
Ministry of Steel and Mines and from
some other industrial centres, from
wherever they were available. May I
make a humble appeal to the Govern-
ment of India to please try to collect
all the rigs that are available either
from the public sector or from the pri-
vate sector and give them to Andhra
Pradesh ? The Government of Andhra
seems to have requested you for about
Rs. 1 crore in foreign exchange for
rigs. Please see that it is granted im-
mediately. In some areas, I understand
there are some varieties of rigs, some
pneumatic rigs, but I do not know the
other technical names. Anyway, what-
ever they are, please try to get them
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immediately, because these things can-
not wait. Many things can wait but the
supply of drinking water to the people
cannot wait.

As far as fodder and food are con-
cerned, fortunately for another two
months or so the Government of Andhra
Pradesh has got some buffer stocks.
And I am proud to say that in spite
of our own difficulties, the Govern-
ment of Andhra Pradesh has honoured
the commitment which it had made to

the Government of India. We had
promised to give them 4.2 lakh tons
and we have already sent about 3.15

lakh tons. And the Government of
Andhra Pradesh has already appealed to
the Government of India saying that it
cannot provide more. I hope you will
appreciate our own difficulties. Beyond
30 per cent. if we are not able to sup-
ply, it is because of our own difficulties.
We have also approached the Govern-
ment of India and also the Government
of Madhya Pradesh for milo and jowar.
But we are told the cost may come up
to Rs. 67 or Rs. 74 per unit, I don’t
know what that unit is called. But then
the Government of India will have
to pay to the extent of three-fourths by
way of subsidy for these things. Other-
wise we will not be able to cope with
it and we will not be able to buy it
and supply it to the people of Andhra
Pradesh in the immediate future. Of
course as far as wheat is concerned, I
think we need not bother the Govern-
ment of India. Sir, our expenses for
drilling wells, providing relief works for
those people who are unemployed, buy-
ing food and transporting it to the relief
areas, all these expenses will be far
beyond the capacity of the Andhra
Pradesh Budget. It has been estimated
that all these things would cost about
Rs. 50 crores. I know many States
will ask for Rs. 30 crores, Rs. 40
crores, Rs. 50 crores or Rs. 60 crores
from the Government of India. So
probably the Government of India may
say that it cannot provide all this
money. But, Sir, it is not every time
that we ask for this money from you.
We are placed in the worst situation we
have ever known for the last 100 years
or so; it is unknown in the history of
the living people. Never has such a
situation been faced by Andhra Pradesh
during the last 100 years. Previously
if one part of Andhra Pradesh was affe-
cted, at least the other parts used to
supply food but this time all the 20
districts have been severely affected, not
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only the wet areas but even the dry
crops, millets and non-food crops have
been affected; it is almost a complete
failure; there may not be more than 20
per cent. or 30 per cent. of the usnal
expectation. So I appeal to the Govern-
ment of India that whatever Foreign
exchange we have demanded must im-
mediately be granted to us and what-
ever money the Government of Andhra
Pradesh has asked for should be given
to us, so that we can tide over the
extremely difficult situation that we have
been confronted with, so that we may
not be the weakest link in the country’s
economy, which we have never been in
the past. Royalaseema and Telengana
have always been the weakest links in
the economy of Andhra Pradesh. If the
help we have sought for is given to us,
we will be able to contribute substan-
tially to the economy of India and we
will not be a sort of weak link. 1 am
making this appeal with a very sad and
humble heart and I hope our appeals
will not go waste. 1 have absolute
faith in the Government of India and
1 am sure they will try to do all that
they can in this matter. Thank you. ,

sft gea? g Wetd\ : Su@ITERE wEET
91 fgal ugd gy =@ §7 W T N
feafr et 2| safr e ¥ @
fafirer Haram arg o aFw IR q@
FY feafq &1 faar #3 § AfFA quan
F g fRar w7 afeoms oFar 93 oF §
ST TR 7 AT it & 2 Oy sqaai
q3 97 A T F ARIIF FW F o agd
ggfana &t | wafas anf & sww
G WIS, 98 UF 9 g, AfHA IyF Jel
9X Y qY gC AT § 9AH Y fagy awt-
Tag soreft 9 & &, @R f9w o w5y
gH FHAQIET aF wew qAg ¥ fazx
T gFQ F, A A FAN TA Y
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T qf9 ©: Yo § T A9 qIT FT
feeet ® 3ol & aw@ & W o gwen
§9 @Sl g5 | U™ FT & 9% q95e
g, TN F FT G0 § A qwTA 7
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IR a7 a9 8. . .
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FIE g T FT 90T ALY § | AT AT
fomerr #1 g2 W E a8 #8 ¥ 5 9«
goa fear 93 @ siwen fear o1 1 w9 ag
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gIAT F]T 1T, g 69 @M H58 TE
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&R 1 a9 gl | Fgl 9T ArsEl 45 W
afq faaes & wig 9T foar ST w@r & )
st e fred a, ag ant ¥ aF ffsa
2, IUH! FAGT H T WT I AEAT f74Ar
AT Fg7 aF =T &, TW 9 AER F
t AT FAT AT
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wisr M faear & @y @ agl 97
TAT F( Y TR § | qiqaw w1 ag fAaw
g fF o7 auf 78 gxy &, 9T g=ar g,
@ gT g dwel A wiEl v §v
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a6 A oW F qdf et f v
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fF 12 arg wafedl wt oY SR G
¥E 10 Tt ¥ g agurd 91 W E
AT T 10 TF FY 12 q@ wEfE A

! grazgsal 1 Qi 7 9% § | ag ar e

F g § SR F qAF gar | A9 W qA"
¥ 39 gdq ¥ g #¢ R Tm@ AW
famrq Ywwmfear 3§ swmwe &9
T TgAMA X TAFT FAAH  FIAH
¥ FIfra FL | A FT FGF T GGATAT
BT ATERIF g | ag  qREA, I
¥ uF fgeq &7 oyqew, 9R 37 H, a6y
qe F7 far srar § 1 @g oxgEw aral
FT q€qT § 9R F AWE & FIO, G
F AN F FO ATRI a’ﬁq&qrﬁqt
@I

gAY 9 9T eFEeW aurd JifF @
A # fafer uqfw & Faw &t
@lﬁttﬂﬁ@f@%ﬂﬁ%% aal
F g go o a\rrv:ur:raﬁ%‘faqart
T @ S F ST SIAT T
& ol 9t gEaew A ™ §, 99
Fureee ofear #, =xrmg ¥ fag o g
SIS o) Afgd | hT 38 ARG FT qI+T
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[+ gz fag werdy]

FX fagr srpm /1 3§ T & A &
fag, agr & goF & fog, aga &
#SH 1T ger | o g & A AT
ST #T ¥ faq ggEaw ¥ ar &
T FI §, TE TRR § gadA F
af FAOME T AFTE | WAR A
AGT AT § FUME qATT AT qHA & WAV
IgF B g IR e & fao o wfew
Gfras o€ | @R T W T W
frae #1, 99 ToE § SXEE 1 gEer
FO, al 3@ GFS FI FF FIF § AE
faq gt & 1

@ AU frdeT ag & 5 @@ Qoo
FT FEAFT TATED T A AL A A9
Fgftc ¥ o3 aga IEA § | AT W
fa # FAT FAF AR fewzma &y
Y ofFar s W § sER) QsT AT
Tifgd | arfex @ @ el
NNV W sg @A |
Qi i #) Qe F fae w0 G e
JIGT F AFT FAAT 0, IT AT FT
WY g¥ zaH garEy wAar aifed

W@F AT g 4 frdm g W g e
qgl 9T AT A 7 9T e W ag
AU § S Fg F AW FT OF LTI G
€t & 1 I Fgl 9T AR &1 WE 32
TT /T T 99 778 | A T AT
®Y agaeqt F fF e ¥ Mo §F @y
FE T § I¥ FGF AT ST | AT F
AW HOF FiFq AT Ag § T@e AT T
T &\ ¥R W ¥ a9 A A
S agt ¥ At & fog frara araras
g, TEH agl 9T IO I F AT
T |

for o SFiFT AT & sFE B
T FFgaT § JN F 1 AFET oK
AT § g § | SR ) AT qie
F gaw g, W aw v G o«
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o , # g g fF aFEe o) qaws
F wgr ot &, W o fawrT w79
Ur aofos § ok & @ @R F3a
§ 1 3f gt R AE AWl ¥ G gair g,
IO AWTETE Ga & @ & fag TR
# @Y e U #ifE @ oand
ITH qET AR Y, qrEai )
FO F SR A Fv quear g e
5 #T 7 asf ¥ ofcfeafqar @ gF17
sifes gt i <& ¢ o g Sfe ofar
featmz & & faq aFaw A TFIHT
¥ 7 R, e Sy arafawa ag ™ g
T F AW F T AT @ A AR 8,
IaF N faag w1\ IFF I A
@ A 97 98 SR TS F ARG H
it a8t g€ oY o @i F w7 F < fear |
TATE F TR F AT o F sAfaw
FOIE AT 94T & AT qaf & awrg ¥ Al
gar i g AN &Y A, qeF ¥ &
T gafae a9g ArEs § R oag ¥
A & fAT TEd T aeeT SR fRat
S | ¥FET § BT B W AR AT
FY el § q AFHT BWT A9/ F
FTH AT FT fog o 41fgT | |F arg
£ 9T St I, A HV I, F@ AT
ATTRRAT F SAER qE F A A00RA

AT 3@ WFIR FY eyEeqr @@ fw
Asgdr 57 @vi FY @ag 9% fAw 1 ager
F AT AT GTAN TF & F FA AT
AT F g A AIAGH gHG I AT AG
1A R Y F ST I gHI FT Fo-
ATIAT @A & | WU T UGT ¥ FIAT
F sform fafaey & sgm @&@g A
FT a1 ST R Y eqeft w1 & awes
F, qrFT F1 @A L et faad oo
§ 9 #71 Sfag @7 w® swm s,
AWIA  F FH FIA F a9 % Ay
fefgzal o7 d%e ot a1 W& S/ T FF
¥ g Arwar sAw A (EFar g
a5 g il w7 AT &R ogE adrg



5533 Short Duration

AR AwT #r fafq &1 s FT 9@
T # GR FH F @ am g #aw
o9, FET A fAaeT &

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Now I want to be
fair to all Members. There are thirteen
names before me. If I give five minutes
each, the Minister will be called at about
7 oclock. If I give seven minutes
each, the Minister will be called at about
7.30. And if 1 give ten minutes each,
the Minister will be called at about §
P. M. I would like to know from the
House up to what time they want to
sit so that I can adjust accordingly. Will
the House like to debate this up to 8

P. M. and 1 call the Minister at 8
P. M ?

HON. MEMBERS : No, no.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Then will the House
like to deliberate on this subject up to
7.30 P. M. and I call the Minister at
about half past seven?

(No hon. Member dissented.)

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Then 1 will give
about seven minutes to each Member.
Shrimati Lalitha (Rajagopalan).

SHRIMATI LALITHA (RAJAGO-
PALAN) : Mr. Vice-Chairman, the
great drought espccially in Andhra Pra-
desh reveals the fact that we cannot
depend upon the mercies of nature
alone for agricultural operations as was
in olden days. Andhra is supposed to
be the granary of the South, and now it
is alomst a famine-stricken area and it
will become a completely famine-stri-
cken area if there is no monsoon in
another fortnight, and the loss of agri-
cultural production in Andhra Pradesh
this year due to acute drought is expe-
cted to be about Rs. 362 crores. The
overall production of rice is expected
to be only 12.75 lakh tonnes this year
as against 33.84 lakh tonnes in 1967-
68, a decrease of about 62.3 per cent.
From this hon. Members can very well
realise how serious the situation is.
According to the information available
from the office of the Special Commis-
sioner of Andhra Pradesh Government,
the failure of the rainfall was wide-
spread and had affected 151 Taluks in
11 districts and a population of nearly
12 million people; this is about 40 per
cent. of the State’s population. Natu-
rally, this is really a very, very seri-
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ous situation, and I am very happy
that the House has the opportunity of

discussing about it at least now, towards
the close of this session.

[THE VICE-CHAIRMAN (SHRI
Niwas MIRDHA) in the Chair]

Ram

Now, Sir, 1 would like to say that
the drought situation is everywhere. It
is in Andhra, Madras, Gujarat, Raja-
sthan and other places. So this drought
situation should be given national im-
portance and national consideration as
far as agricultural production goes, and
in this connection I would like to say
that we have not made any efforts to
see that this does not happen. Not only
in the case of drought, also in the case
of floods, the Government have taken
very little measures to overcome the
problems posed by them and to see that
there is no recurrence of either drought
or flood at least in areas where they
ought not to occur. Every year we see
that lakhs and lakhs of crops are being
destroyed by flood. In this connection,
I would also point out that 1 have
been persistently putting questions—
since 1 became a Member—in the mat-
ter of setting up "an irrigation commis-
sion, and I would like fo remind the
House again that since the British left
we have not had an all-India irrigation
commission appointed yet. Even in this
session I have put a question, and I got
the reply that it is sfill under considera-
tion, though the newspaper reports say
that it is going to be appointed soon.
And this all-India irrigation commission
should be given the most important
work of seeing that all big irrigation
projects which give good results, as well
as the projects which can yield quick
economic results are implemented and
given priority in the Plan, And I just
cannot understand how the Irrigation
and power Ministry is still considering
appointing an all-India irrigation com-
mission.

{

Then, Sir, we have been trying desert
cultivation in Rajasthan and other
places. At the same time, we have
not gone far in any way in having
intensive cultivation. To produce more
crops we should give incentives to the
agriculturists by way of credit, fertili-
zers, manures and so on. Now, from
time  immemorial Rayalaseema in
Andhra Pradesh and Ramanathapuram
in Madras State have been famine-stri-
cken areas, and we have not made any



5535 Short Duration

[Shrimati Lalitha (Rajagopalan)]

efforts to see that something is done
there whereby the areas could be brought
under cultivation because both the
States are the granary of the South. At
the same time, we are experimenting on
desert cultivation. Here I would not
blame only the Centre regarding this.
At the same time, I would also place
the responsibility on the States also,
because food and agriculture is a State
subject, and the States also should take
the matter on hand immediately they
find that there is something very seri-
ous to happen, and the Centre should
also immediately co-operate with the
States and take all necessary measures
to overcome the famine, and also help
the States to overcome the famine.

I would also like to point out that it
has been stated often in this House by
the Minister that we will be self-suffi-
cient in food in three or four years and
we will not need to import any food-
grains from outside. But the measures
we have been taking do not point to
that happy situation to come. Though
we have given top priority to agricul-
ture in the Fourth Plan next only to
family planning, I just cannot under-
stand yet why they have not made any
serious effort to convince the people
that we are really on the path of attain-
ing self-sufficiency in food within the
next three or four years and are vigor-
ously trying to promote agriculture all
over the country. In this connection, I
would also like to say that we should
undertake a better survey and study of
those areas which are chronically
famine-stricken and also at the same time
the areas which are suddenly affected by
this sort of serious drought. If a better
survey is made, we can map out the
areas and say that in such and such an
area this is occurring as a regular fea-
ture every year and in such and such
an area this is occurring sporadically.
Thereby we can have a complete record
of the whole thing and we can see
what we can do to help the various
areas and help such areas so that they
are not affected by drought. Again, 1
would like to come back to the situa-
tion in Andhra. The situation is very,
very serious and forty per cent. of the
people are affected by this. I am sure
the Minister, with the help and co-ope-
ration of the State Government of
Andhra Pradesh, will make all efforts to
see that they avert this famine.

Thank you.
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Discussion 5536

6 P.M.

s 77 e By (fagr) : Suawmger
weYed, 4 /) 3o 3w § vfa 99 2w F %%
fer ¥ gan o 7@ fer § o g
& T ¥ X § wwman § & freer 20
T F gL AT A FH J@T FAT AT AFTA
gar @t faara 78 fifa® & &7 F ok
T T gETaE 3@ & fad g {9
aft aF wE frwrer | & Awemar £ R
JUN M H FANA 32-33 FUT UFE
7 FU UFE H & g #v sifusw av
T SrAear € WHT R | %W a4 W 26
FAT THT ST ot WA F wOR
9% &, wefr &% woff o § &% 9" #
w1 gar g frooand fer aw ey g3 &
qE FT ANAFL AT § HT FE AFw
F ATOAIS ¥ g9 ORI B & 1§ aaw
@ fagR =1 a1a aqerrar Tmgar § | g
fagre wew § #1wr Afzard S wRTEEIT
g | 9T 9T 99 0 Ty faear warg |
g, ew g, WIAsT g, 7 F 18 fgem
g, SHer ¥y am g, FEry, favw g
adt &, v Az g for ¥ g W
o FEAT @AT o T #Y FH A8y
¥ fmr F Srfaer Ry Y o
TEr & T STy SRW, AW AT g
qAT T TG GA SATAT TEIE X O A
FEL TEN TEAT F | 25-30 FE A I
FIE AOAT 7 fwerar § sAF qrawe o
EAR §F A A9Y 1966-67 F A A
a1 fF uF &t av 7 A ¥ 99 gar ik
HEHTA T qHTRT gHIL [AgI g9 F1 FLAT

qeT | F T |qL 3w § 59 fF &F aqerar
1<t WY 80 wigwa ST fa=rs F spwra
# g atq yafa o fadT s &, AfEw
AR AW ¥ ot fafaq witw § Sa¥ @gq
VT T g g9 § faard w1 s
g1 F wFIT ¥ g5 fAdaw FwEAT AvEan
g f oY afearedr s o= & fF g< amer qar
X 1% F 19 R 75 fohe & w17 79
TR ¥ @ U g TN w1 FWAZ
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FTHIL FIAY I ¥ 50 300 § qg |
TR &7 F AT QA 1 A 5w A9
Jew g fFE a7 fg o & ™
qaeqr F7 wqrft garae AT s )
# quy gF FY 19 g g FogAr
TET T ZFIE FT oTIgw™ gl Al
afet ¥ St qret § 3w (a8 smre awy a7
AT 93 AT BIE B2 ST FETH 21 & ITIT
qFT fAFTEY #T 9vT §37 F7 9T 3
FT FTH G AT I ST Tt & o Ag%
frTae &7 FTw &Y, &1 oy R &% FEr iR
frer @ fagrd fer & guaer o
g, gt faedt § o A = wEA aF
G=T &1 gFAY & 1 T oY gAIR A & aga
¥ fe ¥ sigf agEdw &7 9 g, e
FY AT §, AN AL FHA aF daT F
g1 ¥ s o ofefenfy @ ooud TurR
g7 & fodfy 7 el feedr & g2 omer gar
qgqT & ST R werd St ot e <@
g fF Toea ¥ 3w fewar gar @ ol
T, T, 9, =R, J1T qT ¥ @
FTHAT TSAT W g | F@T F AW TR
T & AT gH AT TB FT T8 q § |
| §OR & qIAY IE gETT @A Fgay
g i+ o awen Y wwh &0 § g9
F a0 agf S ot € 5w ooRl & E@E
BT I | AR W F TF a1
wfafa ot arg &1 &9 & @7 § A%
A T w19 fgwr oy F oW
qEar g, @R O &F 9 F 9§ AW
#1 feafq & og=w 9@ & 1T AT Ty
& oW § 9SS § | g o fafaw i
g o afafeg ot & ek o=
AR @I & | 3T QAT w1 gHAT S &
F foror Srw, a7 "9 R 9 AR
g@ I ufar ¥ s IgE SeInr g
al a8 9% ST AT qTHA ATAT AT 2
Ig TET ST | |7 7 gqera fr Al
w7 & fagre #1 S|y o g R fyaat
qir FT AR qEEt & A9 o1 g 9%
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g T A g S AR a9 F A
Tgt 2gaaw A fave shamm F1 eI
TR 3 & A Y T ¥ FW @0 & Fg v
g%ﬁwﬁﬁﬁﬁ,aﬁ-mma%
w7 fgTe oF wOAE W @ ae
S fawar sraT & qHT § A1 SRS F A1E
VST AT STe gert 99 s & ffew w9
¥ 5o e ¥—zw qra o fgre  drarx
gt g fagt § Y 10-11 @@ & A
TR ¥ SqreT 12 A &9 & AU
gor oY, & quear g & frew A
FY 30T 15-16 M@ T AfeF g3 g |
og i g ¥ 12-13 @M@ gEAd
fogre & =it o wafegwe A &1 TS
Igar sre fyew @@ 17-18 AR A9
AT A AT IR qAfRE AT
S IuY g fa=rs A syaedr a9&y
&1 =gt v s e it w1 w1 6
TE AT & | BT IW AT KT AT F 41T
JemarT 93 Y H wnmar § 6 o e
FT TATA &7 T THTET & TFT 8 |

Y At g ¥ 9 I/ W 7 AW
3T & g YT § & | fpw gk W o
AoAd a4t 5 aga &1 v O F1al
FAT AT {99 ¥ gHE T IFE A1H
frrerar & siiww sz wirw & 12 wfaw
1 faerr areT 8 1 R T W & Smae
9% T AW F AT FT L TG &N X
Tt &, 9% Ay w1 aafeaq FAT §
AN TiFeaT A qFA 1 AS 7w
FT AqATFT  AIAATAT F FTY ATEAT
g7 | ST HET & § @Y FT HTH A,
AEY &1 ¥ @dy T T A F gAwar §
fiF 2w F1 yfaw srgear @Y 8F [T %
ey | o a7 o9 g TN Fwead FT
FHFAE 5 a7 AT gmIagr -
FeIT T AA &, GAT G AT §, Al
Al & Y dEraI gt § SHET grAd a8
2 fr g7 #1 g@X 0 F grvw grg EEmAl
qeqr & , Wrg qEEY 9I4T € 1 @usar

il & wrew ¥ g, wR awR sEET | g fr Gt @vm qw & fed mgad e
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[+t &% arTE =] :
FT T TG E | gg F% sfafer F oy
Fr AT TG & | ey & e o At
§ St oty § ag o @q § g @
AR AIFAT J97 FT  IgHT  TgI IIANT
§ AT 1 3T TAT GAT TN H GARAT §
f& ag N gErel arg # aFEur @
TRFT TATAY AHTLTT gV JTT | fafoa
qTr T 9T T AW, 57 A & fag
AT B T F FH FT qATAA AT WA
a1 & 9aAaT g 5 o 3w ¥ aww o)
qar a7 F g @ gy S

MISS M. L. MARY NAIDU (Andhra
Pradesh) : Mr. Vice-Chairman, Sir,
while certain areas in our beloved
motherland are suffering from floods,
other areas are affected by drought.
Parts of Mysore,, Rajasthan, Assam,
Bihar, Orissa, Uttar Pradesh and Mad-
ras are having drought conditions.

With your permission, 1 will start by
bringing the present picture of Andhra
before the House. My friends have
already brought it. From the rainfall
point of view, Andhra can be divided
into three divisions; Rayalaseema, a
chronic famine area which has got an
yearly rainfall of 150 mm. This year
even that has failed. Next comes Telan-
gana which has got 500 mm. per year
and it is called an endemic area or
something like that. But this amount of
500 mm. of rainfall is not equally divid-
ed; some parts have heavy rains
while others have scarcity of rains.
Therefore in this area they will be hav-
ing floods and famine, both together.
However this year uniformly that also
failed. The only area which brings the
name of Annapurna to Andhra is the
coastal area with 300 mm. of rain
which pever fails. We are always cer-
tain of it but this year that also failed.
That is why the cituation has become
so acute. The little rain that Andhra
had has fallen in such a way that it
ts of no use. They have sown the seeds
but they are drying up. As my friends
have already said, Andhra which is cal-
led Annapurna, is facing a calamity
which was not witnessed in the past
100 years. 17,340 villages in 151 taluks
are in the grip of a drought. If God
does not send rain within a week—not
as my friend, Mrs. Rajagopalan said,
within a fortnight because they cannot
wait that long—there will be no drink-
ing water both for man and beast in
these 17,340 villages. The State Gov-
ernment is fully aware of the difficul-
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ties and they are taking every care to
meet the situation but the problem is
too tremendous for the State alone to
manage. Out of these 151 taluks, 65
taluks had famine last year also and the
House can imagine the plight of these
65 taluks with a second year of drought.
What purchasing power can they have ?
Practically all of them are small farmers
or farm labourers.

Here permit me to mention that in
spite of drought in 65 taluks the State
Government last year supplied nearly
30 lakh tonnes of rice to the Central
Government according to its commit--
ments and the Ministry of Food and
Agriculture was good enough to compli-
ment the Andhra State Government on
that. But, alas, here is Andhra look-
ing up to God and offering prayers—
they are doing that in every part of
Andhra—for rains. I have already
mentioned that there will be no drink-
ing water for man or beast in the next
few days if we do not have rains. Next
to God, the people are looking up to
the Chief Minister. They number about
1 lakhs in 70,000 villages and they have
no purchasing power whatsoever. What
can the Chief Minister do? What can
the people do? They are also aware
of the fact that last year and the year
before they had to part with their rice:
in order to be sent to the other States
of the country. When there was no
drought itself, they had to send rice.
They are hence quite aware that when:
there is drought in several parts of the
country, nobody will help them with
rice. They may send a little rotten wheat
from Punjab or elsewhere, but they
are rice-eating people and they are des-
perate. They do not know what to do.
They are just looking up to the Chief
Minister who has come rushing here
and he is as helpless as the people are:
because there are 180 lakhs of people
just sitting. They have neither the pur--
chasing power, nor the foodgrains. So,.
the Government of Andhra Pradesh has.
to supply them with at least one meal
a day and also work to earn Rs. 1.50
per day to pay for it. Both these have
to be supplied. They must supply food-
grains and work also, to earn the
amount with which to pay for it. That
is the position in Andhra. The situa-
tion is already being felt because in cer-
tain parts people have started looting
foodgrains. They are too hungry. They
cannot see their children suffering. So,
they have taken to looting. This will
pose a serious threat to the law and
order situation in the State.  Unless.
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relief works for giving employment to
people and thus enable them to purchase
foodgrains are immediately undertaken,
the State will be in a mess.

As my friends have already mention-
ed, acute scarcity of drinking water is
the immediate problem.  Wells have
dried up. People are buying water that
is taken in lorries from far-off places.
The Central Goxvernment mwust imme-
diately collect all the rigs from where-
ever they are available and send Army
personnel to deepen the wells, as once
before our late, beloved Prime Minister
Nehru did in Rayalaseema. Only that
can save and it has to be done on a
really urgent basis and not wait for the
papers to go from one office to another
office, from one State to another State.
(Time bell rings). 1 have hardly begun
and you ring the bell. Yesterday we
just bombarded our poor Deputy Prime
Minister for hours and hours and we
sat till eight o’clock. Here people are
dying of hunger and thirst and no food
and we cannot even discuss it. ..

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : You carry on with your
speech. Why do you go into other
things ?

THE VICE-CHAIRMAN (SHRI
RAM NIWAS MIRDHA) : We have
decided that it will be only 5 or 7
minutes for every Member. If you so
decide, you can take ten minutes, but
we have to stick to certain programme.
I hope the hon, Member will realise it.

MISS M. L. MARY NAIDU : T will
not carry on. Thank you very much.
There is no use and others can say as
much as I can say. Thank you very
much.

s qewr WA (g w_W)
FT W, mfsaas‘rmanu
SRW #F Sy 91 g1 TS F T g w
dar & g o

[THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) in the Chair]

aifcr #1 AW IF ¥ € AT & FF
fasti & ox atfer aF o 7 g€ 8,
T waeri & foet ¥ o avfew o w6
gfd; FeTET F are Tl ¥ OF anfew
TG ES & AT OF | aArfem F1 uEH Uw
g & 17 wgt # arfew g€ g sy
T gax ufwe § ag W uF oy anfar
€ ¥ g5, sa% a5 F1E arfewr &)
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g O A ¥ gEoww a8 aifaw TE
1 grd a8 § 8 § 5 agr ¥ qrarat
¥ U Fq qAr AT 8 & 1 ST qg
B fF o™ &1 giEwRwd ger Aw |
derrr & 8 foret ® arerat & @y sal
Hz”rwwrmq,ﬁrwaeﬁmaggwﬁ?
T AT g AT | &6 A w1 B
& qremel & qgq 9g 6 gg | iy
T FESITA qgT GqT B T F )
TgT FE gl g Y Jrafedl F TET gAv
arafaat ¥ ded o1 F1sd g% &, TN
FT 790 & TG TgT FA gL g | A (AU
A @7 & T g T deEr § |
¥, wgr ¥ & orav §, AT AG e @
T Am @ @ E; W@ At A AT
® & @ ¥ AR T i @ §
% faw; #YE StATST 3% AT WY &; FE
T A} frerar AT AW W FE
THT R E
qrl 7 IEF 7 a@g ¥, qEl §
qIy A T # a9g ¥ Srafaal §owwew-
TTgE a1 Jaw Y FH T o @ 8
frafmsndar T W g1 I
Fog F AT q 9g @rfgw @ O Agy
g g% @Y & 3afay fF o5 g 10 TFY
UF qIIE § FTET ST O ag 999 UF-
MY UFS FE AT A G AT §
T S T R | A THATE TFS
FT A ag W gEdr S @R
s R gt e e 9 @R
aty ¥ Fred ofar ¥ a-dw e F
WA R Aty wRW § gles faer §
FFOET T8 GO § 1 TAAEE F TR
foeft & o ot g0 g9 §, T A
Fyafew i ged 1 T A A1 A
AT & | TE-UE § JAAT F AT FAHI
¥ 1—2 arfear g€ &, SEN sATd A F1
gE 3, A% F1 wqAl H G131 qgd FIE
g ag f o O A W A A 4,
Frfer TEA AV A91g § & wlgd  [WART
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[#ft azmr 7]

fr 7 9 7 a9z ¥ gaEd) 97 @ 8§ )
FL TR ¥ g@ T A O TorE §
ST qFT §, TEAr AT @ F 1 qier F
fae @ aww @ § B erer arfew &Ry,
FT A EROY;  STTHATT &7 IIF @S
BT TR X W & dfww anfer &9
T FE It A9 TG AT | 8—10
far & sraw segt anfew & € @t o
g A% 99 § @% F ot g@ s,
@ A R | A g o g g
& four 7 32 Frdomr 7t o A &
T & & oF anrt § e wY aga
et ST 9T | SR Y A7 aw
IR 3redt anfer 78 g @t o &Y grae
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F A3 AY @ § FEw A AR 47
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© AR sty 1w #, 4 d et a6 e
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THHIT &7 o TwTT SN | TR sreaT
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FN AT A E 1wl g o
HATX FTAT T | ITHT A0 qHET
T FT AT FTAT T E@E 490G
qTAT BT SASTH FLAT IR | STATRY g HT
& fad oy 7@ frwer & e
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ST FTA F1 qgT ST 8, Fgraa sreed
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T o w1 i o wifgd ) w9 aw
TR A% gfeqr & FH qar 7 e
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a7 FY A grATT § g Ao q3E
e § Taahe oO1w gfedr ¥ Twie
FeT fF 39 a9l F1 a6 S 3 |

SHRI N. PATRA (Orissa) : Mr. Vice-
Chairman, once again monsoons has fail-
ed in different parts of the country over
an extensive area. Previous to me a
lady Member from Andhra depicted a
very gloomy picture of the distressing
drought situation prevailing in many
parts of the country.

SHRI AKBAR ALI KHAN : The
other hon. Member has also said it.

SHRI N. PATRA : Others have also
spoken about Andhra and our friends
have spoken about the conditions pre-
vailing in Rajasthan and Mysore also.
I was speaking about Andhra because I
was going to draw the attention of the
House to the contiguous areas of Andhra
State, that is, the portions of Orissa
that are called ex-Madras area, both
the contiguous areas of Ganjam and
Koraput, which are also facing similar
conditions. Therefore, when my Andhra
friends spoke, 1 felt they must also
have referred to the same acute condi-
tions of drought prevailing in both the
areas of Ganjam and Koraput. From
my own personal experience, when I
made a short journey to my area, 1
visited different parts of the Parlakimedi
subdivision. I also come from that
area. The Gram Panchayat, Gurandi,
to which I belong, was never affected
by drought or floods, but this year my
panchayat which has protective water
resources and big irrigation tanks also
is finding it very difficult to protect the
areas sown by paddy. Oaly 1/4th of
the area has been transplanted, but
3/4th of the area has not been sown.
Even that small area could not be main-
tained in spite of the best efforts of our
brave kisans to save the crop. There-
fore, when you think of arranging any
relief for the State of Andhra, its con-
tiguous Orissa area has also to be taken
into account, please. Actually Andhra
State is suffering; it is very near to us;
reports are coming in; when we go to
some parts of Orissa, we cross also cer-
tain parts of Andhra State, and 1 see

the very dismal condition prevailing
in Andhra and the contiguous Orissa
area. Therefore, without going into

details of the distressing conditions, I
would draw the attention of the hon.
Minister to take into account also the
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bitter conditions of drought and famine
prevailing in that contiguous area of
Orissa.

SHRI K. C. PANDA (Orissa) : Mr.
Vice-Chairman, it is really pitiable that
our country is facing again and again
the same condition which was prevailing
in many parts, which culminated in
famine conditions. I would specially
mention about the land of Lord Jagan-
nath. He is the lord of the universe,
not of Orissa or Bharat, and Orissa is
continuously facing all calamities, flood,
drought and cyclone for the last three
years, and in spite of that Orissa was
supplying tood to States outside, and it
was considered as a surplus State, But
this year, [ read in the papers, Orissa
Government has already decided not to
supply rice or paddy outside the State
in view of the serious condition prevail-
ing in the State.

My friend, Mr. Patra, has already
revealed the condition of Ganjam and
Koraput which are contiguous to Andhra
State. The area which is contiguous
to Madhya Pradesh and Bihar is facing
the same trouble. In Kalahandi, in
one of the subdivisions, Dharamgarh
subdivision, out of 69,000 acres only
47,000 acres of land have been trans-
planted by paddy. This is the recent
information I got. From Balangir, 1
got a resolution of the Relief Committee,
as I happen to be a member of the Re-

lief Committee, which was presi-
ded over by the Collector. The
Committee is very anxious about
the pockets of drought where the

cultivators have not yet ploughed their
land. Although in some portions of
Orissa flood is devastating the valuable
paddy lands of Orissa which are con-
sidered as the granary of Orissa—why
of Orissa, rather the granary of the
country because for so many years we
have been supplying rice to places out-
side Orissa even—serious drought con-
ditions are now prevailing in many other
districts. 1 do not want to say to the
House that entire districts are facing
the same condition. But there are cer-
tain pockets affected. The district autho-
rities, including the Orissa Government
are now seriously thinking about the
pockets. There is flood in some parts
of the district and there are pockets
affected by drought. Daspalla is a por-
tion of Puri district which has faced
for the last three years drought condi-
tion, and the people have just been eat-
ing roots and leaves. When we were
sitting here in the last session, we were
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hearing the story, but no better condi-
tion prevails even now. Every vyear
Orissa has the first monsoon in the mid-
dle of June, but the Members will be
astonished to know now that till the
third week of July monsoon did not
favour the people of Orissa, and the
seeds sown had all dried up. That is
called in the local language gaja marudi.
We have read in the papers and I have
got letters and information from district
officers that gaja marudi has prevailed
in pockets throughout the entire State.
And the cutivators who had already
sown their seeds could hardly get fur-
ther seeds to sow in their land and
they took recourse to loans and all
these things.

I would like to mention something
about the serious drought and famine
condition in Kalahandj and Bolangir
areas, where one tola of gold was sold
for a bag of broken rice. This is my
own experience. And you will be asto-
nished to know that the Government
sources had information that 247
maunds of silver utensils and wares and
ornaments were sold by the people in
one market. How will the people sur-
vive if such famine conditions prevail
in the State. So, I would request the
authorities to take special efforts to
relieve the people of their distress. And
if there is no rain by October next, the
same condition--what prevailed in 1966--
will be there and especially drinking
water and irrigajion water facility will
be the problems. This House will be
astonished to know that in Orissa dur-
ing the three Plans only 360 irrigation
wells were supplied with electricity
whereas in other States there are thou-
sands of wells which have been supplied
with electricty. So, my request to the
Government is to take special steps and
care for the neglected areas, neglected
not only by our Plans but neglected by
nature even. We must fight against
nature. We must dig deep wells. When
such wells are possible in Dandakaranya,
why is it not possible in other parts of
the same area. This version is not of
my own, it was said by the ex-Governor,
Dr. A. N. Khosla, a specialist in this
line, during his tour of Bolangir. So 1

request the  Government to take
speedy action in  the  matter.
SHRI A. P. CHATTERJEE (West

Bengal) : Sir, a few days ago in this
very session the hon. Food Minister was
eloquent about the great and big harvest
that we have got and his note was opti-
mistic. A stamp was issued, I under-
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stand—why ‘understand’, everybody has
seen it—saying that there is a wheat re-
volution in the country. Now, it is
tragic rather—and I should say tragical-
Iy funny—that only a few days after
such optimistic outbursts from the Cabi-
net and also after issue of the stamp of
wheat revolution, we had to discuss and
debate two important things. One was
the flood situation and now we are dis-
cussing the drought situation. And I
see that the drought situation has got
into as many as seven States. I under-
stand that this is a Union of 16 States.
Now, out of them, seven are in the grip
of drought, four are in the grip of flood,
And I do not know how many will be
left to bask in the sun-shine of prospe-
tity which the hon. Food Minister held
out to us only a few days ago.

This vicious circle has to be broken
somewhere and at some point. This is
a tale of drought alternafing with flood
and flood alternating with drought. This
has become out tale since 1947 when the
present ruling party took over power.

S| AT (gharon) @ gaadrsrd
S, § MUY AT F I T q, T
S WE, UF 17 qBAT FATeaT § | S
St F® FET IEFT GAFT qR gAY gL 7 |
gare gfanor § sqa qFam & ™1
&1 IF IT9 S F1g & AT 4 aqaH |

SHRI A. P. CHATTERIJEE : I quite
understand that any Congress Member,
however tall and stout he is, cannot cer-
tain prevail upon the rain god to give
rain when there is no rain, or to lessen
the rains when there are heavy rains.

There is no doubt about it. But the
point is not that.

=i RE\ T : 19N F37 B g9 09 3am
faprad 1 a1 § ST TR e
X AT IE FAAT 3 {5 SATRT Iul &y
Y QT 9T THAT § FifF FgT F 3990
THETT &1 T § | @l 9% U H gy
G AT § AV ATTHT MG FE 7 !

SHRI A. P, CHATTERJEE: Just
listen to words of wisdom. The point
is not that, The point is that there will
be vagaries of nature, (Interruptions.) 1

do not know why the hon. Member is so
restive at the name of the ruling party.
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THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : You continue your
speech.

SHRI A, P. CHATTERIJEE : Some-
times one is more Joyal than the king
and I think he is more a Congressman
than even the Congress front benchers.
Let him have the satisfaction about what
he is so much enfhusiastic.

The point is that drought and floog,
these are natural va@dries, no doubt.
Vagaries of nature will be there and are
there in every country. But the point
that misses the attention, thay escapes the
attention of the Government is that in
agricultural planning, food production
has to be programmed in stich a fashion
that this drought and this flood will
have 1o be adjusted because, after all,
we cannot have rain for the demand.
We cannot order, get the floods away
from the shores of our land at our com~
mand. There is no King Canute in the
Cabinet who can ask the floods to re-
cede and there is no corresponding or
prototype King Canute to say that there
will be no drought. Therefore, there
should be an irrigation programme and
an intelligent irrigation programime for
the purpose of fighting fhie drought and
if that irrigafion programme is intelli-
gently brought out and worked, that
can be a protection against flood also.

As far as West Bengal and Bihar are
concerned, we know that crores of
rupees were sunk down the drain, so to
say, in constructing the Damodar Val-
ley Project and all those other projects.
But who does not know the dismal fai-
lure of those projects? We know; in the
Damodar Valley Authority, when there
is drought they never know how to re-
lease water; they cannot release water
because, they will say, the reservoir is
dry. When there are floods, they will
release the water because the reservoir
is such that it cannot go on containing
the water. This year, in West Bengal
in Midnapore, a greater part of the
flood situation is due to the fact that
the Damodar Valley Authorities released
more water than should have been re-
leased, just because the reservoir could
not contain more water. That is the
whole position. The irrigation projects
are not properly thought out and plan-
ned and the flood control measures are
not properly thought out and planned,
and we live from hand to mouth, And
whenever there is some more wheat
than usual, we call it a wheat revolution
and dance in joy, and we never do any-
thing in order to prevent the drought
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-or the flood, or even think something
about a buffer stock, not merely a buffer
stock of foodgrains, but a buffer of re-
sources to fight the rain and to fight the
danger of drought. I can say to the hon.
Minister : You should have a real plan
for irrigation and for flood control, You
should have a real, intelligent plan. And
you should not surrender to the vagaries
of those technicians who do not know
anything about irrigation and flood
control except sitting in their rooms.
They must associate themselves with the
cultivators; they must get the wisdom
from the cultivators and the people.
Unless they do this they cannot have
any concrete and effective flood control
and irrigation measures. Unless you do
all these things, unless you have a pro-
perly thought-out plan for all these
things, all these things will recur and
will have to be discussed again and
again in Parliament, whether it is floods
or drought,

A gearET sTEaTR Aga (-
- qF) : ATEE-HGAA, G A AT qHA
R T} o fom fas e A A
Fen & fad @< g g 1| AT TR A ARHA
§ & oo ¥ ol @St amg et @
R 99 § raa & & i At § aga
SATST AFETT GHT & | 4G " F1 fafed
g1 A SUwT oo TG FIAT TEY ATE
9 ¥ a1 feawa agt g & 5 799 &
I g ¥ aaawier fefemr W
qrfear oft g FEY gE 1 ag 3§ w0
FET T AR AL ATITE § |

SHRI A. P, CHATTERIJEE : This is
the importance, Sir, given by the Cabi-

net to the debates. The Minister is not
here.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Well, the Minister
has just gone for two minutes. He will
come back just now.

AN JATFA AATEATH WEAT ¢ F=D
¥ AT areast § faewer arfew 787 §f
& sz Star f ol weTdr "rgw §
SEY arE Fr fewed oA W O§ 99
TEFAI A e § & §
g fF & 99 ggy a9T AT T ;T
g7 | 9§ Wy «f I 9gd § 99 6

% § 9fF 9 F1 O F G el @l
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aT | W 9AT 91 8% & AT 76 §, W
R a9 | ag a9y qivw £ )
T 997 ¥ @eq &1 98 418 fger arg
g ff 99 a% F9p v daaue ¥ frd
qHl FT AST q ¥ 9 T g0 a9
T Fgt @ feafy guv 98 aw | =@
Jaq F arfeer sarar g aret g & sfiw
BHAT gW AT ¥4 fewwa &1 @rem s
US| FHRT AT T qF T TEY AN,
5 T ag Tiiaforr ¥ arge Ad faen,
Tq F Tl w1 fawra guT gRw § @
Y o e ¥ dar § B owr faer
T FF TR S, ar o e B
RS € 1 1 3w i & 3@y & ot aua
# orar & fr far ot F e wfe
A & 1 o amt @t ¥ fom e AR
8, TyFaed WY @gt A T &1 g
& 9 & O @ e 8, F2 freran
g1 T & feafy awmemier &y o 2
gz § &1 siEr arEr w3w g, S
FOUT T S0 & 7@t oY qvAT 7 & 1 g
T ART oo a9y & % AfaEl & R
I I & R anfenr g9 93 € amw
AT E | AT ASTAT HT GRATAT FT F15
X T8l § | 59 wew ¥ surar  a<Eng
g &, Agr weey a<nd W@ gs, W
fod ot AR W §, S gAT aTeady
RAE Y@ WA R | A gAR aferw
TS ¥ ATg AT g § SR IR aa
H T FT SFTH § | TE WIST v
g i, wfwT 9T ol w1 ST ¥ 8w
T ey WA &9 @ am ) e
FET gl Juama yug fEaw g v oa
g% afaul § v s F avgd Ay
aITd TN 9 q% Ag 98 qEeE @l
AT TFT F T FRA AT R agET
AT e AW A1 e e o o=
TE ¥ 91 AR 7 3T A § o
@ wafed & s 9w ¥ e e
Tt A N W T S |
Tedt AT =il |
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wF ar WA | aEt W @ R
aoRT Wk M A ¥ Ew @ fo
A afer 3 | gard A wEw A A
A A% Quarty | i N A AN
¥ EE T AR A WG| M EAGER
oo ¥ Fr e o g o A A
FATE | AwEE AT @ A@E | JTE
A AT & A gEE A A1 69 g W
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qfemer 31 um A Qo Sfetee w2 Y
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?gwﬁw@“‘ﬁ gL A
795 a1 faogm aF@ A § | TF LA
qara, oy gam agf qEra § SAEnd
F23 &, 78 fedl OF @q H S I T
frell g5 8 T@wT STAW T A9 E
YT g OF G ¥ wEd SATaT g &
i ferar s & o & & wE S
Ry e § awana T
e e agl oA aga A,
Grex qgAr FifEd, S qy q EE
ST Y sr o, Afe 9w F fod o
AfTE ATl QY ATER | 1500 T
£ g g far ATy & 1 AY foss
wdeT @y o1 fF F9 § g 99 WY
T\ ag O a1 gCETT A 9gHlE,
b o faar 3 9T @ R fREeA
g fF agi & fa@ ol &1 a9 SEY
forat s =ifgd  faeee axfag w9 &
AN UF wacHT § Fg o1 fF «nT arey
3T Ay Y AwAE g g el g ar
gea o e @mETEr 3 g
A AT T GIR A=A G AT 1T AT
aifgd ol Ao F g fF s &
SeaY g STl ® A fHAr TEAT AT |
weft Y eRE F AR 9K G qET
Fife agr s & agr, arg f &
e g g ff gt SRw )OSy
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AR § 99 I o419 ¥ fafees are
JIT A § I FT AL | § AN AT
AR AT § 6 e @ awa R

SHRI B. T. KEMPARAJ (Mysore) :
Mr, Vice-Chairman, Sir, I place the very
true picture of the drought situation in
Mysore. Sir, out ot 19 districts nearly
16 or 17 have been seriously affected
and there are 20,309 villages in these 16
districts where 12,913 villages have
been seriously affected. There was no
rainfall and the affected areas have a
population of nearly 22 lakhs. Sir, for
starting relief “work, for taking up nece-
ssary 1rrigation work and other provi-
stons, for giving relief to the people of
these areas, an estimated cost of 8 crores
and 30 lakhs has been asked for from
the Central Government. But the Cen-
tral Government has released only 1
crore and 50 lakhs of rupees. Sir, out
of this amount of 1 crore and 50 lakhs,
Rs. 1 crore and Rs. 93,55,00 have al-
ready been allotfed to all The divisions
in the State and the relief work has been
in progress. Now, Sir, as it is, there
are no funds with the State Government
to execute the work and if no further
amount is immediately released, I think,
the position will become very acute and
many of the persons will hiave to starve
actually. Therefore, Sit; T request that
the Central Government may take the
matter seriously into consideration and
see that immediate and necessary help
is given. Sir, the second point which I
want to urge is that in the Bangalore
district eleven talukas have been affect-

ed. In the Tumkur disirict all the ten
talukas have been affected. In the

Chitaldruga district, out of 9 talukas, 7
have been affected. In Shimoga out of
9, 3 talukas have been affected. In the
Mysore district all the 11 Talukas have
been affected. Tn Mandya 6 out of 7
talukas have been affected, a district
which is supposed to be the granary of
the State. In the Hassan district, 7 out
of 8 talukas have been affected. In
Coorg all the 3 talukas have been affect-
ed. Tn Belgaum out of 10, 6 have been
affected, and in Dharwar, out of 16, 9
have been affected. In Bellary 4 out
of 8 have been affected. Therefore, you
will see that there is a serious drought
condition prevailing in Mysore due to
the failure of rainfall for the last three
years continuously.

There is no water available in the
wells for drinking purposes. Mr, Vice-
Chairman, unless rigs are supplied to
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the wells and unless some of the works
are undertaken by giving libera] grants
to the State Government, the situation
m Mysore will become worse. The
Hemavau project should be taken up.
Feeder channels to Vanivilas Sagar
should be dug, and wherever possible
railtway lines should be laid. These
things may be taken up. Restoration of
tanks, construction of village roads,
deepening ot gokattas and repairs 10
urigation ianks and their construction
may kindly be taken up immediately.
The study team also, which has wvisited
Mysore 1n the month ot June, has seen
the conditions. [ut after their return
the situation has further worsened; it
has gone from bad to worse, The situa-
tion is very acute and serious. There-
fore. immediate reliet trom the Central
Government to the tune of Rs., 830
lakhs should be given to the State if the
State has to be saved from starvation
deaths.

SHRI Y. ADINARAYANA REDDY
(Andhra Pradesh) : Mr. Vice-Chair-
man, I do not want to say anything
about other States because I do not
know anything about them. I will con-
centrate on Andhra Pradesh alone.
Andhra Pradesh is in the grip of a very
serious famine the like of which it has
never seen. Only in 1952 in Rayala-
seema, from which place I come, which
is a chronically drought-affected area,
such conditions were seen. The water
famine was so acute that people rush-
ed to places wherever some water was
available.  They  even quarelled
amongst themselves for a little water.
Military personnel had to be despatch-
ed to that area to deepen the wells and
to bore the ground for underground
water. That was the condition then and
Pandit Nehru toured that area. Today
it is not Ravalaseema alone that is affec-
ted. it is the entire State which is in the
grip of drought. The entire State of 20
districts, with 151 talukas and more th1»
70.000 villages and with a population of
nearly 14 crores is affected. The situa-
fion is so serious that if rains do not fall
within a week or ten days the entire
population will have to depend for their
day to day living on Government help
alone. That happened in 1952 in
Rayalaseema when Panditii and other
important leaders toured that area. Re-
cently Shri Morarji Desai had been to
Rayalaseema where he saw the sotry
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plight of the people. That is the situa-
tion. I do not want to go into further |
details. What T want to stress is that '
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this problem has to be tackled on a war
footing as was done in 1952, In 1952,
not even a single soul was allowed to die
in that tamne tor which the credit goes
to the Central Government for their as-
sistance. Today alsg I warn the Gov-
ernment to rise up to the occasion to
study the situation and do what it can.

There are two aspects of the matter
that have got to be tackled. One 1s the
mmediate relief and the other are per-
manent measures to tackle these famine
conditions.

Regarding immediate relief, every-
body knows that reliet works have to
be started. Fair price shops have to
be opened everywhere because the
people have no purchasing capacity;
they have got to be given subsidised
food. That is very essential; otherwise
people without any purchasing capacity
will almost starve to death. It should
not be allowed to happen. I think no
civilised Government will allow that to
happen. I do not know what they are
going to do. The situation is so serious
that it may develop into another Bengal
famine of 1943 if there are no rains for
another week or ten days. I hope the
Government will not allow that to hap-
pen.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGIJIVAN
RAM) : Do not talk of that,

SHRI Y. ADINARAYANA REDDY:
I hope the Government will definitely
take into consideration the situation ex-
isting there. I hope they are already in
possession of facts which the Andhra
Pradesh Government would have sup-
plied them.

As far as long-range tackling of the
problem is concerned, there are certain
long-range measures which they should
take. Previously a number of Commis-
sions to enquire into these famine con-
dittons were appointed and they produe-
ed o number of reports. But what is
the result? Nothing has been done. No
concerted effort has been made to get
rid of the pestilence of famine perman-

entlv. To get rid permanently of this
famine, certain measures had to be
taken. Whatever the measures and

whatever the cost involved. the Govern-
ment has got to see that there are no
areas where people suffer from famine
and die of starvation. Famine areas
should be removed from the map of
India. There should be no area where
reople suffer from famine conditions.
The Government of India should tackle
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all these problems at a higher level.
They should create an authority with
enough funds at their disposal to deve-
lop these chronically drought affected
areas of which there is not only Rayala-
seema but many other areas in the en-
tire country. I stress this point. It is
the duty of any Government to give im-
mediate relief so that people do not die.
They should see to it that no famine
occurs anywhere in the country, It is a
very serious matter. I hope the Gov-
ernment will definitely ‘tackle this pro-
blem at least in the near future. Al-
ready 20 years have passed since we got
independence and if we are having
pockets of areas where we have got
chronic famines every year even today
then it is rather a matter of shame on
us.

Sir, in Andhra due to drought the
Government has to suspend collection
of land revenue and loans and given re-
missions to the people. In such a con-
dition the Andhra Pradesh Government
alone will not be able to finance all the
works that are to be taken up. So the
Government of India should necessari-
ly come to the rescue of the people there
and see to it that conditions are improv-
ed and until there are rains the situa-
tion there is tided over. Thank you.

SHRI K. P. MALLIKARJUNUDU
(Andhra Pradesh) : Mr. Vice-Chair-
man, Sir, coming as I do from Andhra
Pradesh I am expected to speak with a
sense of responsibility paricularly when
the question pertains to our State of
Andhra Pradesh. Andhra Pradesh is
considered to be the granary of India
so far as rice is concerned. It is a tra-
gedy that this area, inspite of being a
granary, has been forced to ask for help
from the Central Government to feed
its population. Now Andhra Pradesh
is facing a crisis almost unprecedented
in its history. There are occasions, as
pointed out by my friend, when parts
of Andhra Pradesh suffered very serious
drought conditions. But this year, un-
fortunately, the entire State of Andhra
Pradesh has been affected and it is suf-
fering a good deal. What is the reason
for this? The reason is obvious. Tt is
due to the failure of the South-West
Monsoon. There is a great deficit of
rainfall. If you look at the figures of
rainfall. vou would see that from 1-6-68
to 15-8-68, there was a deficit of 37 per
cent in rainfall if> we
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of deficit if we take Coastal Andhra
alone into consideration, and 42 per cent
if Rayalaseema alone is taken into con-
sideration. Now even here, even though
there is some rainfall, it is not uniform.
It is sporadic and patchy with long dry
spells. That is the reason why there is
a lot of suffering. The situation is such
that there is no drinking water even. All
the wells are dried up, all the tanks are
dried up except in districts like Krishna
and Godavari, the delta areas. where
there is canal irrigation. Wherever you
2o, you find that there is no water even
to drink. That is the unhappy state of
affairs in which our State of Andhra
Pradesh has been placed on account of
the unprecedented drought conditions.

My hon. friends have given figures, I
do not want to repeat them. But I may
give some broad figures again so that
the magnitude of the problem may be
impressed upon the mind of the Gov-
ernment, Nearly 13 million people.
particularly the rural population, have
been affected on account of the drought
conditions. People living in 151 talukas
and in 17,350 villages—practically 40
per cent of the entire population of the
State—have been affected by this
drought. Such is the magnitude of the
problem, and I would like the Govern-
ment to take serious note of this situa-
tion.

Then regarding the extent of loss of
crops, I may tell you, Sir, that the esti-
mated rice production this year is 12.75
lakh tons as against 33.84 lakh tons last
year. So, a loss of more than 55 per
cent is estimated. * These estimates are
not given by politicians who are prone
to exaggeration. These are estimates
made by hard-boiled public servants who
are prone to underestimate things, I
would even request our able Food
Minister to go and visit this place per-
sonally so that he might realise the gra-
vity of the situation.

SHRI JAGJIVAN RAM : I have al-
ready visited.

SHRI K. P. MATLIKARJUNUDU:
I would like you to visit the entire area.

SHRI AKBAR ALl KHAN: You
visited recently?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION

take the entire | (SHRT ANNASAHEB SHINDE): Very

State into consideration and 43 per cent | recently.
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SHRI K. P. MALLIKARJUNUDU :
I would like him to visit the entire An-
dhra Pradesh, all the districts of Andhra
Pradesh which are affected by the
drought conditions. Of course, I was
told—I was not present—that our De-
puty Prime Minister also had an oppor-
tunity of visiting the Anantapur district
and he made a very pertinent observa-
tion. He could realise that the loss is
immense. He seems to think that it is
impossible to give compensation for the
loss sustained by the people. “We can
only at best give some kind of relief,
What can be given is relief and not com-
pensation.” So we would request earnest-
ly the Food Minister and the Govermn-
ment of India to come to our rescue, to
give us some immediate relief; the im-
mediate relief that is needed is estimat-
ed at Rs. 22.94 crores.

Now, apart from these things, there
is the other difficulty of unemployment
of agricultural labour. Lakhs and lakhs
of agricultural labourers are affected by
this drought. They are unable to get
employment. So all these 40 or 50
lakhs of agricultural labourers are going
to suffer for want of employment. Even
though the Government of India may
give some help, unless it goes to the
agricultural farm labour, it will not be
possible for them to purchase food.
And food also is not available. We are
also asking for more and more supplies
of food. The Government of India has
to help us by giving us more food. It
is really tragic that our State of Andhra
Pradesh, which can supply food to the
whole of India, is now in such a posi-
tion that it has got to ask the Govern-
ment of India for help in the matter
of food. That is the most unfortunate
and tragic situation in which we are
placed. So, first of all I would request
our Food Minister to go and visit the
State of Andhra Pradesh. If that is
not possible, I would ask him to send
a team of officials immediately to our
State and assess the situation and see
whether our estimates are right or
wrong, whether the relief asked for by
us is genuine, legitimate, or not. That
is the first request, Secondly, I would
request them to give us as much relief
as possible, at least to the extent of
Rs. 22,94 crores which is immediately
required. It i3 not relief in the form
of long-term measures; it is relief in the
form of short-term measures. So 1
would like the Government of India to
see that these things are dome. Our
State of Andhra Pradesh which had
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been supplying rice more than all the
provinces put together, is now in such
a condition that it is forced to ask for
help from the Central Government.
With these few remarks, I conclude, I
think you for the opportunity given to
me.

SHRI SANDA NARAYANAPPA
(Andhra Pradesh): Mr. Vice-Chairman,
Sir, I would not like to waste time,
We are already at the fag end of the
allotted time and most of my hon.
colleagues have already covered almost
all the points. But I would like to
bring to the notice of the Government
one or two points as the Food Minister
and the Minister of State are here.

We have completed three Plans, Sir,
and according to our Planning Commis-
sion, the increase in agricultural produc-
tion should be 5 per cent this year. But
unfortunately nature has not co-operat-
ed with our ideas and programmes., On
one side, there is flood, and on the
other, there is drought and famine, and
these two clubbed together have dama-
ged very much the food prospects of the
country. Now we have already discus-
sed about the flood-affected areas, the
relief measures to be extended to those
areas and the immediate problems to be
attended to in that connection. To-day
we are discussing the famine conditions
that are prevailing in parts of Gujarat,
Madras, Mysore, Andhra Pradesh,
Bihar, Assam, Orissa and other States.
Regarding Andhra Pradesh—we come
from that State—we have to con-
gratulate the Government of India for
having already released Rs. 4 crores to-
wards relief works. The Chief Minister
of Andhra Pradesh and the Civil Sup-
plies Minister have both toured the en-
tire State. They have assessed the situa-
tion and they have formulated and sub-
mitted a scheme to the Government of
India for about Rs. 6% crores. Out of
this amount, the Government of India
have already released Rs. 4 crores and
the relief works are now being continued.
We have to congratulate the Govern-
ment of India for this immediate help.

Now the drought is continuing in the
entire State in a most acute way since
the monsoon has failed. Indra, the
controller of the clouds, seems to have
no mercy for us; he seems to have for-
gotten us. That is why we are in the
midst of drought and trouble. On
account of the failure of rains, till the
end of August, the rice production in
Andhra Pradesh has been estimated to
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come down to nearly one-third of the
production last year. Last year, 1967-68,
the rice production was 32.34 lakh tons.

N

7. P. M.

But this year’s estimate is only 12
lakh tons. The Andhra Pradesh Chief
Minister was good enough to give 3
lakh tons of rice, with all our difficulties,
to the Central pool in order to help
other brethren in the other areas of the
country and in order to strengthen the
relief measures formulated by the Gov-
ernment of India. In this connection,
I would like to bring to the notice of
the hon. Minister of Food and Agricul-
ture that the Andhra Pradesh Govern-
ment has now prepared an estimate and
has forwarded it to the Government of
India, and that estimate contains the
following figures :

L (Rs. in crores)

. Relief works till*March 17.44
: Drinking water Supply 2.00
Distress taccaviloans 2.00
Gratuitous relief 1.00
Subsidised Supply of food- '
grains, seeds, etc. 0 50

They have prepared an estimate for
Rs. 22.94 crores and it is now under
the consideration of the Government of
India. Today hon. Members from the
Lok Sabha and the Rajya Sabha went
and saw the Prime Minister. We re-
quested the hon. Prime Minister to pay
a visit to those drought-affected, famine-
affected and chronic famine areas, and
see the conditions of the people there,
and to formulate some plans for giving
permanent reclief to them. We also re-
quested her to immediately send milo
and coarse grains there at subsidised
rates so that the people may be able to
purchase their foodgrains and at least
have one square meal a day till the
conditions improve, She was very
sympathetic to us and she promised that
she would try to go over there and see
the situation for herself. Besides, dur-
ing this month, the hon. Deputy Prime
Minister visited some of the drought
affected areas, especially Anantapur, and
he addressed all the legislators, Pancha-
yat Samiti Presidents and Zila Parishad
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Chairmen and also the M. Ps. He was
convinced that permanent relief should
be given to the famine and drought
affected ryots. He estimated the loss to
be a huge one and he said the people
could not be compensated with short-
term relief works but some permanent
relief works should be undertaken. He
was convinced that underground water
to be tapped was the only source that
could drive out famine from those areas.
As far as the drinking water problem is
concerned, he was convinced to extend
all help. We request the Government of
India to immediately rush all the rigs
that could be made available and other
machinery, boring and drilling machi-
nery, to Rayalaseema and other places
where the drinking water scarcity is
acute; such areas must be given priority
for boring and drilling wells, so that
they can get rid of the scarcity of drink-
ing water problem. It does not matter
if the drilling and boring machinery is
to be imported from foreign countries
and even if it costs a few lakhs of
rupees by way of foreign exchange, it
is justified because we have to face a
very serious situation. The Government
of India should immediately accord
sanction to procuring such machinery
from abroad. From other States also,
wherever such machinery is available,
the Government should try to procure
these drilling and boring machines and
send them to the affected areas to give
immediate relief. The relief works must
be continued and milo and other coarse
grains may be immediately supplied at
subsidised rates.

Another thing I would like to bring to
the notice of the hon. Minister. We
know that the Khadi and Village Indus-
tries Commission is there. In these
famine affected areas they can start cer-
tain programmes of weaving and spin-
ning khadi; besides they may start
village industries so that people may get
some work and thus the unemployment
problem will be solved to some extent
and the people will be able to earn some-
thing by doing that., In addition to this,
Sir, mineral wealth is abundant in
Andhra Pradesh, and should be tapped.
By doing so we can start some industries
and thereby we can provide work for
the unemployed labour so that the pres-
sure on land can be reduced. Those
who possess land can till the land and
those who do not possess land may
divery themselves to industries, small and
cottage industries, etc. If all these pro-
grammes are co-ordinated, formulated
and implemented effectively, T think then
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only people badly affected with chronic
famine in Rayalaseema will become pro-
sperous and they can thus come up to
the level of the people in other areas
who are prosperous. Thank you, Sir.

° SHRI AKBAR ALI KHAN: If you
allow me for two minutes only, I would
like to say that my friends have given
great details; there is nothing to add to
them. But I feel that this is not the
occasion when we want to think of long-
term schemes. That could also be
thought over. At present it is a very
emergent situation. I am grateful to
the Food Minister; he has been there.
We are grateful that the Deputy Prime
Minister has also been there. We are al-
so grateful that the Prime Minister has
promised to be there but what I feel is
that if we go about these things only
in a routine manner, then it will be
bad and we will suffer. The only thing
that I would like to bring to the notice
of the hon. Food Minister and the Gov-
ernment is that this is an urgent matter
and it should be treated on a war foot-
ing and whatever relief has to be given,
it should be given without any delay.
That is the only submission I want to
make.

SHRI ANNASAHEB SHINDE : Mr.
Vice-Chairman, Sir, about 16 hon. Mem-
bers have participated in this debate and
all of them have naturally expressed their
concern in regard to the drought situa-
tion developing in some parts of our
country. Sir, I submit that I share the
concern of the hon. Members. In our
country, the drought situation naturally
attracts considerable attention of the
people, of the State Governments and
the Centre because droughts when they
develop affect very much the life of
lakhs of people and perhaps in certain
areas millions of people. Most of our
people naturally depend on agriculture;
our agricultural economy is affected most
seriously when droughts are most severe.
But at the outset T would like to sub-
mit that the picture is not so alarming
as some hon. Members have tried to
paint. No doubt, in certain areas a
difficult situation is developing but as a
result of a discussion on the floor of the
House we should not try to create an
impression as if a situation is develop-
ing which will not remain under our
control or which we will not be in a
position to face. May 1 submit that
more serious situations had developed in
the past in this country but as a result
of the initiative of the Centre, as a
result of the co-operation of the State
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Governments and as a result of the co-
operation of hon. Members we had fac-
ed the situations very courageously,
boldly and we had taken practical
measures to meet the situations and
to see that the suffering of the peo-
ple was reduced to the minimum. This
year, unfortunately, some of the areas
which have become subject to drought
are those areas which were providing
food to some of our States. For in-
stance, Andhra has been one of the
surplus  States. In fact in Andhra
there are some areas which are subject
to recurrent droughts like Rayalseema
but there are other areas in Andhra
like the coastal areas and Telangana
where failure of rainfall is rather not a
frequent thing but even those areas
have become subject to deficient rain-
fall this year.

SHRI A. P. CHATTERIEE: Is
there any programme of the Govern-
ment for the chronically drought areas?

SHRI ANNASAHEB SHINDE: I
am coming to it. As I said the situation
was like this. Shri Adinarayana Reddy
was trying to point out that a situation
like Bengal is going to arise.

SHRI Y. ADINARAYANA REDDY:
I said that it should not be allowed to
develop like that.

SHRI ANNASAHEB SHINDE: We
should not try to give an analogy which
would try to create an impression that a
situation like the Bengal famine is likely
to develop.

SHRI AKBAR ALI KHAN: That
was before Independence.

SHR! ANNASAHEB SHINDE: In
fact a more serious situation than the
Bengal famine developed in 1966-67 but
as a result of the Government’s imme-
diate action, Government prompt action
and very co-ordinated planning, etc., we
could meet the situation and the situa-
tion always remained under control. I
think in 1968 the situation is not likely
to be of the magnitude of 1966-67 and
that is why, as has been suggested by
another hon. Member, the Member
should observe some restraint and should

not make references to very serious
situations in the past. In fact, we have
so much experience of handling the

situation which developed as a result of
drought that, to my mind, I have no
doubt that we shall be in a position to
overcome the situation even if it deve-
lops to some extent in certain areas. Shri
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Akbar Ali Khan was making a reference
that we should not try to meet the
situation in a routine way but that we
should try to take up some emergency
measures. May I submit for the infor-
mation of hon. Members that we have
now such a well-co-ordinated and well-
planned approach to this problem that
as soon as in any part of our country
the drought situation develops, we take
prompt action. There is no red-tape and
nothing comes in the way and even in
regard to the drought situation which
is developing in some parts of the coun-
try, we will be taking equally prompt
steps and emergency steps and no red-
tape will come in the way of providing
prompt relief to these parts of the coun-

try.

SHRI YELLA REDDY : The rainfall
has been deficient in an extensive area
this time.

SHRI ANNASAHEB SHINDE:
Some Members quoted figures about the
rainfall, I have also some figures about
the rainfall deficiency in certain parts of
the country. For instance, in Western
Rajasthan there has been deficient rain-
faII' to the tune of 37%, in Mysore to
the tune of 20% and 17%, in North
Mysore to the tune of 20%
and in South Mysore 17%, in Madras
to the tune of 55% in Coastal Andhra
36%. Telangana 40% and in Rayala-
seema 42%. In order to study the rain-
fall pattern 1 went into the previous his-
tory of rainfall and I found that even
in the past there were years when in
July-August, which are the months of
substantial rainfall, when there was a
very severe shortfall of rain in July-
August. For instance, in 1899 in
Rayalaseema in July there was deficient
rainfall of 84% and in August about
37% but in September the position was
retrieved and there was surplus rain to
the tune of 43% in 1899. In Telangana
also a difficult situation developed in
1908 and there was deficient rainfall
but in September the position was re-
trieved and there was surplus rain to the
tune of 161%. Similarly in Madras and
Mysore I found generally whenever
there was deficient rainfall in July-
August, in September the position was
retrieved.

AN HON. MEMBER : Rainfall does
not help anvbody.
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MISS M. L. MARY NAIDU: Are
you waiting for September rains

SHRI ANNASAHEB SHINDE : But
it is very difficult to make any forecast
about the rainfall. 1 quite appreciate
the anxiety of Members and some sug-
gested and asked that even if there is
a rainfall in September how will the
position improve?

SHRIMATI YASHODA REDDY:
In those yearsit was only one part of
Andhra that was affected by drought
but now it is through out Andhra,

SHRI ANNASAHEB SHINDE:
Suppose there is no rainfall in Sep-
tember, even the problem of drinking
water would become difficult. The
problem of fodder would become diff-
cult. As the situation develops, per-
haps we can take a balanced view a
little later, not that I am suggesting
that relief measures are not to be ta-
ken or postponed. I am only making
& humble suggestion for the apprecia-
tion of Members that a balanced view
of the situation may be taken only in
September but without waiting for Sep-
tember necessary steps are being taken
both by the State Government and the
Centre to provide relief in all the States
where the drought situation has deve-
loped.

SHRI MULKA GOVINDA RED-
DY : That is not the correct situa-
tion.

SHRI A. P. CHATTERJEE: The
Minister could have said that this year
of drought will be followed by the
next year of good rains.

SHRI ANNASAHEB SHINDE:
Mr. Chatterjee, while speaking, made
one drastic remark that we have done
nothing to meet the drought situation
and he even ridiculed the approach
to the food policy and the food prob-
lem. May I submit that though in cer-
tain areas we have a drought situation
but I think by the way wz have plan-
ned our food strategy, we shall be in a
position to meet the situation with
some confidence, Take our approach
to buffer stocks. This year we have a
plan to have a buffer stock of 3 mil-
lion tonnes.

_SHRI A. P. CHATTERIJEE : Secu-
rity is man’s worst enemy.

SHRI ANNASAHEB SHINDE:
Personally [ feel that with this approach
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in a good year of crop if we are go-
ing to have a buffer stock at our dis-
posal, then we shall be in a position
to meet the food situation even if a
drought situation develops in some
parts because in a vast country like
ours, one cannot say that drought will
never take place because Members will
remember that last year though we had
a bumper crop, we had the highest
recorded yield last year, but even then,
we had drought in Orissa. Last year
we had drought in parts of Andhra
and in some parts of Mysore. I am
not minimising the gravity but 1 say
that in a vast country like ours there
may be the situation, as was referred

to by some Members, where in some
areas there are floods and in some
there are no rains at all. There may

be some areas having excess of rains
also but taking the vastness of the
country I do not think we can avoid
these things. Then there seems to be
ﬁn impression in the minds of Mem-
ers . .

SHRI A. P. CHATTERJEE: You
say that you do not think you could
avoid these. That is a pessimistic view
that such drought is bound to happen.
Is that your view?

SHRI ANNASAHEB SHINDE:
You may have your own views. From
the climatic condition and the distribu-
tion of rainfall during the last century
or two, we know that the natural con-
ditions are not within human control.

SHRI A. P. CHATTERIEE : So you
cannot do anything?

SHRI ANNASAHEB SHINDE:
Some factors are there ‘which are com-
pletely beyond human control.

But whatever is possible and within
human reach, we are trying to do.

Then there seems to be an impres-
sion with some of the hon. Memoers
that Government is not doing any plan-
ning in order to meet such a situation.
As far as the problems of scarcity areas
are concerned, I think it has two as-
pects. One is the long-term planning
and the other is the short-term plan-
ning. Now, as far as the Jong-term
planning is concerned, may I submit
for the information of the hon. House
that since the First Five Year Plan we
have been taking some positive steps
in order to solve some of the prob-
lems of drought-affected areas. For

[ 30 AUG. 1968 ]

Discussion 5566

instance, take the major irrigation pro-
jects. Now, some of the major irri-
gation projects which have been plan-
ned and executed are likely to  cover
some of the ve difficult drought
affected areas in our country. For ins-
tance, take the case of the Rajasthan
canal,

SHRI SUNDAR SINGH BHAN-
DARI: You have since stopped its
progress.

SHRI ANNASAHEB SHINDE:
May be temporarily. Now the Rajas-
than canal is going to cover some of
the very severely drought affected
areas, areas which are subject to
chronic droughts. Now thers are many
other projects spread all over the coun-
try. For instance, in Mysore there are
the Tungabhadra project, the Malapra-
bha project, the Ghatta Prabha project
and the Upper Krishna project. And
in Andhra also there are the Pocham-
pad project, the Nizamsagar project
and so on. Likewise in Madras also.

SHRI MULKA GOVINDA RED-
DY : No work is going on in Mysore
except in the case of the Tungabhadra

project. Except on paper there has
been no progress in other cases.
SHRI ANNASAHEB SHINDE:

There has been planning and it is being
done accordingly.

SHRI YELLA REDDY: You have
got the schemes on paper no doubt. But
what is the use?

SHRI ANNASAHEB SHINDE:
1 was referring to the point that there
is planned approach to this subject and
major irrigation projects are being plan-
ned in various parts of the country so
that some of the severelv drought
affected areas may be covered. (Inter-
ruptions by Shri A. P. Chatterjee) And
you have your own views in the mat-
ter. Now it is the assessment of the
Irrigation and Power Ministty that if
we succeed in implementing many of
these major drrigation projects, then
perhaps 25 to 30 per cent. of the
drought affected areas in the country
would be covered by these major irri-
gation projects.

SHRI YELLA REDDY: Are you
providing extra money?

SHRIMATI YASHODA REDDY'!
There has been none so far.

SHRI ANNASAHEB SHINDE :
Then there are certain parts of our
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country which are not likely to be co-
vered by major irrigation projects, where
we have to give adequate importance to
minor irrigation, to percolation, tanks
then spil conservation measures, affore-
station, etc.

SHRI AKBAR ALI KHAN: Tube-
wells., '

SHRI ANNASAHEB SHINDE:
Yes, drilling wells, lift irrigation, tube-
wells, etc.; they are part of minor irri-
gation planning.

(Interruptions.)

A few years ago, at the initiative of
my Ministry a Conference of Chief
Ministers of States which are subject to
recurring droughts was convened . .

SHRI A. P. CHATTERJEE: Have
you any specific plan for Rayalaseema?

SHRI ANNASAHEB SHINDE:

. . . and considerable thought was
given to the problem as to how to
tackle and what steps could be taken
to provide permanent relief to the chro-
nically drought affected areas. And as
a result of the resolution passed in that
conference some steps were taken both
by the Planning Commission and the
concerned Ministries to plan some relief
measures and to take some steps so that
some of these hard core areas of drought
affected regions could be covered,

SHRI AKBAR ALI KHAN : It was
also decided, Mr, Shinde,—if I may
remind you—that a fund shculd be
created for this purpose and that fund
should take care of the chronically
affected areas—it is a fund outside the
Plan outlays. T think I am right and
if I am wrong you can correct me.

SHRI ANNASAHEB SHINDE:
And there is the plan which has been
prepared now. Of course resources
would be always a limiting factor. With-
in the limited resources available it
would be executed.

SHRI AKBAR ALI KHAN : That is
the problem.

SHRI ANNASAHEB SHINDE:
And it has been decided that we should
not take at a stretch all the drought
affected areas but we should take first
the hard core of drought affect-
ed areas. And a definition has been
made that the areas which are sub-
ject, every three years, to drought,
such areas should be selected first and
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tackled first. And on that basis somc
areas like Rayalaseema in Andhra Pra-
desh and in all other States including
Orissa, Maharashtra, Mysore and Ra-
jasthan have been selected, and we
have requested the State Governments
to prepare detailed plans in order to
undertake some permanent measures to
cover those drought affected areas. And
we are expecting the plans from the
State Governments. We have so far
received plans only from two Govern-
ments and they are being looked into.

SHRI SUNDAR SINGH BHAN-
DARI : Which are the two? ,

SHRI ANNASAHEB SHINDE:
[ think Andhra Pradesh is one, and 1
cannot say off hand now the name of
the other State.

SHRIMATI PUSHPABEN JANAR-
DANRAI MEHTA : Have we included
Kutch, which has been repeatedly a
drought-stricken area, in the plan?

SHRI ANNASAHEB SHINDE:
We have provided some broad guide-
lines on the basis of which the defini-
tion can be made, and the State Gov-
ernments have to suggest the areas on
the basis of those broad guide-lines.

SHRIMATI PUSHPABEN
DANRAI MEHTA : What
broad guide-lines?

JANAR-
are those

_ MISS M. L. MARY NAIDU : There
is l;)ne point please, on which I want to
ask.

SHRI ANNASAHEB SHINDE:
If there is interruption in every sen-
tence, I do not think I shall be in a
position to ‘complete my reply within
a reasonable time. Otherwise I have
no objection. If hon. Members have
to put some questions, they would be
at liberty to put the questions to me
after I have done with the reply,

SHRI A. P. CHATTERJER: The
hon. Minister should not take these in-
terruptions in that light. We try to
understand from you.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Let the Minister
finish. Let the hon. Members jot.down
what they want to ask and ask him at
the end.

SHRI ANNASAHEB SHINDE:
Sir, I was submitting that the planning
for drought affected areas has been



5569 Short Duration
engaging the attention of the State Gov-
ernments and the Centre and some po-
sitive steps have been taken in that
direction.

Then, Sir, as far as the short-term
planning is concerned, now take the
case of Andhra Pradesh to which many
of the hon. Members made reference,
and specially Shrimati Yushoda Reddy
wanted to know what is being done
about providing relief to Andhra Pra-
desh Government. The Andhra Pra-
desh Government has approached the
Centre that we should provide foreign
exchange for about sixty-four Helto
rigs which are not available in the
country at the moment and that we
dhauld wake the tequived farveign ex-
change available to the Andhra Gov-
ernment. Already my Ministry has
taken the initiative in this and my Mi-
nister, Shri Jagjivan Ram, has written
to the Minister of Industrial Develop-
ment that necessary foreign exchange
for the import of these rigs should be
made available.

SHRIMATI YASHODA REDDY:
Thank you very much.

" SHRI ANNASAHEB SHINDE :
Then, Sir, whenever any drought situa-
tion develops in any part of our coun-
try, the normal system is that the State
Governments have not to wait for tak-
ing up relief measures till Central as-
sistance is given to them, because the
Finance Commission has already gone
into this matter. And there is a set
pattern. Every State Government is re-
quired to make g certain provision in
their own Budgets for meeting the
drought situations which develop from
time to time. Now the provisions set
by the Fourth Finance Commission in
the case of various States are as fol-
lows : Rajasthan—Rs. 93 lakhs; An-
dhra Pradesh—Rs. 75 lakhs; Madras—
Rs. 50 lakhs; Mysore—Rs. 33 lakhs:
and Orissa—Rs. 123 lakhs, And also, if
the State Governments feel that their
expenditure is likely to exceed this limit,
then they write to us, and as soon as
they write to us, we send Central teams
to study the situation. Now Members
may feel why a Central team should be
sent. It is because, instead of the
red tape approach, as was hinted at by
Mr. Akbar Ali Khan, we have evolved
a very practical approach in regard to
these matters because, when a proposal
is sent, if that goes from the Ministry
of Food and Agriculture to the Finance
Ministry, to the Planning Commission
and to. other concerned Ministries, it
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is likely to take more time. Instead, a
team which includes representatives of
all the concerned Ministries and of the
Planning Commission is sent to the
States. They study the situation there,
find out what are the requirements of
the state Government in order to mcet
the drought situation, they work out the
ceilings and prescribe the amounts, and
then the report submitted by such a
team is accepted by all the Ministries
and on that basis Government make ad-
vances to the various State Governments
for taking drought relief measures, And
even in regard to that, the terms which
are provided are very liberal. Fifty
per cent. of the Central assistance,
which is given, is given by way of
rant; that means the Diate Govern-
ments are not supposed (o return that
amount and 25 per cent is given by
way of loan. Only 25 per cent .is to
pe provided by the State Governments
and if any State Government is in di-
fliculties at times, considering the merits
of the case ways and means ad-
vances are made to it. So I was
submitting that the State Governments
can take immediate relief measures like
minor irrigation, soil conservation, etc.
for providing employment to the people
pecause whenever a drought situation
develops as has been pointed out by
many hon. Members all sections of the
agricultural population get affected but
the section which suffers most is that
of the landless agricultural labourers.
And with them there is also the ques-
tion of purchasing power. So in the
case of this drought reliesf we have to
attach the utmost importance for pro-
viding employment to large sections of
our rural population and the State Gov-
ernments are expected to take steps in
that direction. Lo

Now, hon. Members will appreciate
that according to our Constitution,
drought relief or scarcity relief is a
State subject and States are expected
to take active steps in order to under-
take the various necessary activities
connected with relief measures. Our
experience during the past few years
jndicates that all our State administra-
tions act in a very responsible way
once such a difficult situation develops.
Though many times we quarrel, we cri-
ticise each other, in difficult situations
we really try to see that our differen-
¢es do not come in the way of taking
adequate measures to fackle those
gituations, Whenever any difficult si-
tuation develops in any State, I have
no doubt in my mind that the States
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will competently handle the situation
and they will be in a position to meet
the difficult situation satisfactorily with
the assistance of the Centre and with
the necessary cooperation from hon.
Members.

Then, Sir, one point which arises as
a result of drought situation 1is the
question of food supplies. We are
constantly watching the situation and
finding out what are ‘the difficulties of
the State Governments. The State
Governments also write to us and in-
form us how the situation is develop-
ing and what their difficulties are, etc.
For instance, during the last two or three
days the Chief Minister of Andhra Pra-
desh had been here and he discussed the
subject with the Finance Minister and
with the hon. Minister of Food and
Agriculture and other concerned Minis-
ters. Similarly the Minister of Food
of Andhra Pradesh is here; he met the
hon. Food and Agriculture Minister; he
met me also and we tried to look into
his difficulties. He indicated that he
would require some coarse grain so
that he can make it available in va-
rious parts of Andhra Pradesh and we
have assured him that all his reason-
able requirements will be met and he
is quite satisfied with our approach in
this regard.

SHRI MULKA GOVINDA RED-
DY : Would you be subsidising the
supply of coarse grains?

SHRI ANNASAHEB SHINDE :
First of all, milo is made available at
a very cheap rate because the price of
milo which is issued to State Govern-
ments is only Rs. 48 per quintal. As
compared to other foodgrains it is much
cheaper and some subsidy element is
already  there. In the pattern of
drought relief, gratuitous relief is also
provided for and that is eligible for
Central assistance. So if the State Gov-
ernment wants to subsidise to some ex-
tent that becomes eligible for Central
Assistance,

SHRI SUNDAR SINGH BHAN-
DARI: What about its quality?

S_HRI ANNASAHEB SHINDE :
Shri Bhandari raised a point that some
milo, which is unfit for humaa con-
sumption, is being issued. I do not
know that particular instance but gene-
relly I may assure him that we do not
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issue any milo which is unfit for hu-
man consumption. After all, distribu-
tion is the responsibility of the State
Governments. If some quantity stored
somewhere becomes unfit and il some
single instance is there . . .

SHRI JAGJIVAN RAM: They
sometimes forget that there are State
Governments; they think we are the
only people responsible.

SHRI ANNASAHEB SHINDE:
We take all necessary precautions when
we issue foodgrains to the State Gov-
ernments. We have some inspecting
machinery, we have some technical
staff and we take care to see that no
foodgrain which is unfit for human con-
sumption is issued to any State Gov-
ernment.

SHRI YELLA REDDY . Coarse rice
has also got to be subsidised to the
poorer sections because the prices have
gone up.

SHRI ANNASAHEB SHINDE:
It is for the State Government to do
that, because providing foodgrains at
a cheap rate is part of the drought re-
lief measures and under the scheme
some of the items are eligible for Cen-
tral assistance in which subsidy and
other forms of assistance necessarily
come in. If any special subsidy is be-
ing paid, the State Government has
to make out a special case and approach
the Centre. What I said in regard to
Andhra equally applies to Mysore and
other States also.

Then I would like to mention an ad-
ditional point that the Centre has been
taking very prompt steps in order to
help the State Governmenis. In some
States there was drought situation last
year and the Central teams visited
those States and prescribed certain li-
mits. On the basis of their perfor-
mance, on the basis of the work car-
ried on by them, they asked for some
more funds and yesterday only we have
released an additional one crore of
rupees for Andhra Pradesh. This is addi-
tional because some amount had al-
ready been advanced. We have releas-
ed one crore of rupees to Mysore also.
Similarly if some other State Govern-
ments fall within that caregory they
will also be eligible for similar assis-
tance from the Centre.

Then, at the end, I would like to
submit that if any State Government
approaches us saying that a difficult
situation is developing, we will imme-
diately send our Central tcam. As far
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as Andhra is concerned, the Central
team would be visiting Andhra and
will be giving their assessment to the
Centre and on the basis of the assess-
ment of the Central team we will be
taking immediate steps to meet the
situation,
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SHRI ANNASAHEB SHINDE:
In fact, a proposal for a Fodder Bank
in Andhra was sanctioned quite some
time back but the Andhra Government
discontinued it. I would request the
Andhra Government to take up the
project again. If the Fodder Bank
is there, some Central assistance  also
would be there as is usually given for
such projects. As far as Rajasthan is
concerned, it is engaging our attention
and we will take all necessary care to
see that some steps are taken to pre-
serve our valuable cattle wealth. Shri
Bhandari was objecting to the move-
ment of cattle. He said that cattle
herds were moving from western parts
Rajasthan to eastern parts of Rajas-
than

SHRI SUNDAR SINGH BHAN-
DARI : Not objecting; I was only point-
ing out the problem that was there.

SHRI ANNASAHEB SHINDE:
1 quite appreciate the anxiety of the
hon. Member. But even in normal
years this sort of movement of cattle
is there. Whenever there is failure of
rain in one part, the catlle owners
shift from that area because even drink-
ing water is difficult in those areas. So
they shift to other areas where graz-
ing, grass, etc. are available, We shall
do our level best to assist the State
Governments so that they can help the
cattle owners with supplies of fodder.

At the end I would like to submit
this ;: let us not try to crzate any panic
in the country. The situation, as I
mentioned in the beginning, is comple-
tely under control and 1 hope with the
necessary cooperation of this hon.
House and hon, Members we shall be
in a position to face the situation with
reasonable confidence.

Thank you very much.

SHRI MULKA GOVINDA RED-
DY : Peasants have taken loans both
short-term and long-term from the
district banks and from taluk deve-
lopment banks but now they are not in
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a position to pay their instalments on
both short-term and long-term loans.
I would like to know whether the Cen-
tre is providing some funds to the dis-
trict banks and the taluk development
banks so that they can get over this
difficulty and help the peasants.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Would you reply
now or would you reply in the end to
all the queries together?

SHRI ANNASAHEB
Just as you say.

SHRI MULKA GOVINDA RED-
DY : Sir, let him answer; otherwise he
n(liay forget the points that we have rais-
ed.

THE VICE-CHAIRMAN (SHRI M.

SHINDE :

P. BHARGAVA): No, he won't. Mr.
Chatterjee.
SHRI A. P. CHATTERJEE: Th:

clarification I would like to have is
this (Interruption.) After all, I address
the Chair and not anybody ‘else. The
hon. Minister, a little while ago, said
that as far as the question of subsidis-
ing foodgrains to be supplied to drought
areas is concerned, that 1s pri-
marily the responsibilitv of the State
Government. Now, am I to take it
that the Central Ministry, when it sends
foodgrains to the drought-stricken areas,
will not exact the price which it de-
mands in the case of other States?
That is the clarification [ want.

SHRIMATI YASHODA REDDY:
May 1 assure the hon. Food Minister
that we will not feel alarmed and we
have absolute confidence in the Gov-
ernment of India, as well as in our
Government. We have brought these
things to the notice of the Govern-
ment of India because we want imme-
diate measures taken, especially in res-
pect of drinking water. We have ab-
solute confidence and as our Chief
Minister has said we will see to it that
we maintain calm and order. You need
not fear from our side but from your
side, let the Ministry send us that quan-
tity on an emergency basis.

SHRI YELLA REDDY : What does
the Government propose to do with
regard to areas like Rayalaseema
Wt'l?lCh are permanently drought-strick-
en

SHRI MULKA GOVINDA RED-
D?Y Is there any long-term plan for
it

(Interruptions.)
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